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SHEL DINEN BHATTACHARYYA
(Serampore): You have allowed
nothing, neither any calling attentiun
notr gny adjournment motion nor any-
thing else.

(Interruptions,

MR. SPEAKER: Order please, Many
of these matters can be raise on the
Motion of Thanks on the President’s
Address, and 1 think if the Govern-
ment wishes, they can meet the 1.
quest of the Membersx.

SHRL 8. M. BANERJEE: Plence do
not mix it with the President's Acd-
dress.

MR. SPFAKER: I request the Men:
pers that when the Chair 1s on its
tegs, they should nol interrupt.

12.22 hrs.

MOTION OF THANKS ON TIIE PRE-
SIDENT'S ADDRESS

MR. SPEAKER: Now we wil take
up discussion on the Motion of Thanks
on the President’'s Address. The hon.
Members present in the House whe
desire to move their amendments to
the Motion of Thanks may send their
slips within 15 minules to the Table
indicating the serial number of the
amendments they vouid like to move.

SHRI DINEN BHATTACHARYYA
(Serampore): Wha about other amend-
mentsg?

MR. SPEAKER: They are cut of
time; they will not pe admitted.

(Interruptions)
Shri Dinesh Chandra Goswami.

SHRI DINESH CHANDRA GO-
SWAMI (Gauhati): Mr. Speaker, Sir,
I take a privilege fo move this Motion.
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That an Address be presented to the
President in the following terms':—

“That the Members of Lok Sabha
assembled in this Session are deeply
graleful to the President for the
Address which he has been pleased
to deliver tn hoth Houses of Parlia-
ment assembled together on the
5th Januery, 1976.”

Sir, the Address, as usual, has out-
lined the achievements of the Govern-
ment both in  the national and the
inlernational fronts in the wyear that
we have left behind and also gives a
broad indication of the programmes and
policies that the Government wishes to
pursue in the current year and this
debate affords us an opportunity o
review the happenings both in the
political, economic and the international
fronts in the last year and also give us
a scope lo discuss......

MR. SPEAKER: Order Please I
think the {ime for the mover is 20
minutes. [ would request hon. Mem-
bers to confine to this time. Well, the
Business Advisory Committee is mee!-
ing this afternoon and the final time-
limit, we will decide. Butl in order to
regulate the deba'es, I fix the time
lIimit as 20 minutes for the mover.

SHRI SAMAR MUKHERJEE
{Howrah): But unless time is fixed,
how can we know how much time we
will be given.

{Interruptions)

MR SPEAKER: Now, I am dealing
with this,

SHRI SAMAR MUKHERJEE: Since
you will call me after the mover of the
motion I must be told how much time
I will get.

SHRI DINESH CHANDRA G9-
SWAMI: I was saying that the Address
has outlined the achievements of the
Government both in the national and
the international fronts in the year that
we have left behind and also gives a
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broad indication of the programmes
and policies that the Government
wishes to pursue in the current year
and this debate affords us an opportu-
nity to review the situation of {the
country in the last year and also pro-
vide us the opportunity to discuss and
debate the steps that the House might
be called upon to take in the current
session or the sessions to follow for the
betterment of the nation.

The year that we have left behind
stands out as a political watershed
with events of momentous importance
both at home and abroad. During the
year the events in the domestic front
moved rapidly, swinging like a pendu-
Ilum. When we assembled for the last
Budget Session, there was an atmos-
phere of pessimism, an aimosphere of
hesitancy in this country, which have
seem, has give way, towards the end
of the year, to an atmosphere of opti-
mism, an atmosphere of determination,
An atmosphere of dispair, an atmos-
phere here of Indiscipline had permeat-
ed in the whole country. But today,
we see an atmosphere of hope and
discipline.- The atmosphere of tension
which prevailed in this country has
been substituted by an almcsphere of
orderliness.

On the international front however,
in spite of many promising ind wel-
coming developments urfortunztely,
the situation in tho Indian sab-conti-
nent makes a slightly grim readinz.

Coming to the poutical front first,
I do not think it is necessury no -tis-
cuss in detail the deveiopments of this
country in the l.st few months be-
cause these things have been discus-
sed at various platformsg in detail and
even the House has discussed them
many times. We have seen that the
frustraled politicians who were ex-
perts in the politics of maripulation
applied various twists and turns, tac-
tics and strategems culminating in ihe
so-called ‘lotal revolution with the sole
object of disrupting the democratic
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foundations of this couniry and stal-
ling it economie progress. In a demoe
crary, nobody can object to the legiti-
mate efforts of {he Opposition {n ex-
ploit the weaknesses of the Govern-
ment in order to comne to power, No-
body can deny that right to the Gppo-
sition. But what happened in our
country during the last year, or in the
last couple of years. had no parallel
in the whole history of democratie
Government of any country, The Op-
position, insignificant as it was in the
total context of the political siluation
of this country, in the name of the
people, indulged in 2all sorts of anti-
people and anti-demorratic methods in
order to topple a popularly elecied
Government at the Centrs as well as
popularly elected Governments in the
States. A campaign of character
assassination was launched through-
out the country. 7This House also had
to witness times wi‘hout number how
instead of discussing importunt eccno-
mic and political matfers, we simply
spent hours on irrational jssues and on
false and malicious allegations and
counter allegations.

A call was given to the police and
to the army to disobey the order of
lawfully constitute Government.
Attempts were made 1o paralyse the
entire economy the production and
distributive mechinery by giving
calls of strikes ang hartals in facto-
Ties to affect production as well as
strikes in railways und airlines also
to affect distributicn.

Not being content with all these
things, we saw that an almosphere of
violence was created in this country.
The voters were intimated; the candi-
dates were intimidnted, 1lnck-mailed,
assaulted and, ulimately, politicgl
personalities were killed, The late Mr.
Lalit Narain Mishra who happened to
occupy an importaut position i the
political life of this country lwcame’
the first victim of the fascist forcesin
our country. Only two days back, we
observed his first daath anniversary. 1
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take this opportunily to pay cur res-
peciful homage tp the deparled soul
whose name wil undoubtedly live
throughout the political life of this
country as the tirsl viclimn of the fis-
cist forces.

The grimness of the situaticn can
be gauged if we look only lo the happen-
ings in Gujarat wlonz. My {iriends
coming from Gujarat will deseribe the
events. In the lirst phase of Gujaratl
agitation, innocent people were killed,
maimed ang injured. 95 persons were
killed and 933 were injured. There
were 896 cases of lootings and arson,
property worth nol less thun Rs. 2}
crores was desiroyvol,

SHRI F. G. MAVALANKAR (5hme-
dabad) : When was il?

SHRI DINESH CHANDRA GOS-
WAMI: Attempls wers made, unfortu-
nately, on the life ol ncuoe other than
the Chief Jusiice of the country.
These were nol wiolated incidents. All
these efforts were part of a grand
design with g purpose behind it. All
these attempls wer: made to slall the
progress of socialism and progresgive
ideals of this countr:

All thig also formwed a part of the
historical pattern. If we look Lack to
the evenls of this couniry, we ling,
that immediately olter Independence
because of the pclitical turmol, be-
cause of some amount of confusion on
the political sceae, the country could
not lay down a ciear-cul a econumic
policy. The result was that in spite of
the fact that the country progressed
in various directions, in sgpile ¢I the
fact what the country which was to
import even g sewing needle was able
to create a sirong .ndustrial base, a
wide gap between the rich and the
poor began to develap. T1he vested
interests and reucticnary forces and
the rich classes took advaniage of this
gituation and they thought that be-
tause of this political atmosphere
through Parliamentsry machinery they
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will be able to conlinue to enjoy the
illegally created or illegally begotten
rights and privileges. The result was
that the discontentment of the pecple
grew. Bul lor the first time in 96y
or around that tune, Prune Mioisler
Indira Gandhi gave a new orientation
to the entire polilical life of this
couniry when :he said that. in our
scheme of things, charge must iake
place and the change was thatl, i our
scheme of things, we must be paptial
to the vulnerable sections of society.
She said in clear aad calegorical terms
that, so far as our policies are con-
cerned, the first oreference must go to
the vulnerable sections of society, lo
persuns below the poverty lire or on
the fringe of it—the momen: il was
said—the vested interesis and reac-
tionery forces realised that this ap-
proach, if pursued with vigour will
lead 1{o consequences which will
mean the end of powers and privileges
that  they had illegally en-
joyed 50 far. As  soon as
this new orienlation was given, we
saw a new phenomenop in political
life—a bate campaign against ol
Prime Minister Smt. Indira Gandhi.
But, still, the reactionary forces and
vested interests thought that as they
had abundunt cesources and the sup-
port of many politicians who counted
in the Indian politicai sphere at that
time but subsequenily proved only
as leaders of clay, they would be able
to wrest power in the 1571 election,
and that led to the grand alliance—a
grand alliance of so-called leatiers of
the Congress (O), the tunatic cadre
of the Jana Sangh, the resources of
the swatantra and the lrouble-makers
of the Socialisy Party., But ail thesce
faileq to realise one thing—and that
is—tihat the Indian people, however
uneducated they may be so far as
school and college education is con-
cerned and however poor they may
be, they have got iremendous political
insight and they heve got intuilive
knowledge of what is right and what
is for the common good; and, the peo-
ple gave ample demonstration of these
qualities when in spite of the grand
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design of the grand alliance, these
forces were thrown into the dust bin
of history.

But it is not that simply because
the people rejected them totally, they
would remain silent. It is too much
to expect they would surrender
their resources or acquisition m
such a way. Therefore, they waited
for  an  opportunity. 1971 did not
afford them any. In 1972, in which
again the Prime Minister showed her
tremendous courage, determination and
capacity during the Bangladesh ciisis,
they did not get an opportunity. But
1973 provided thzm an opportanily
becaguse of certain happenings in the
international world. There was a
mounting inflationary trend and since
on many occasions the cause leading to
this inflation had been discussed in
this House, I do not want tp go into
that. Because of the inflationarv trend
ag prices started rising, these furces
thought that this was the opportumty
to strike and they made a three-prong-
ed attack., Firstly, they tried to ex-
ploit this inflationary trend for their
benefit, and tried to amass more and
more wealth by hoarding, by black-
marketing and so on and so forth.
Secondly, they tried to create political
instability with the sole gbjective that
it may lead to further economic insta-
bility and further price ris~ s that
the peoples’ misery may increase.
Thirdly. in the cennomic frent, instead
of helping the Government. they tried
to paralise economy and the cistribu-
tion machinery. .3s ! have swd, Sir,
statistics will prove about the man-
days that we lost during that peried
through strikes in the production
fleld. There were attempteq strikes
in the vital links of distribution—that
is, the airlines and the railways. I
do not for a moment say that the
conditions of the railway-men are ex-
tremely happy but we know that these
forces of the grand alliance who took
a leading part in the railway strike
did not do so in order to improve the
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conditions of the = railivay-mén; fHiy
did it with an ulterlor dtive, which
Becomes apparent if we 106k at soiie
of the gtatements of George Fernarides.
I cannot refrain from guoting what he
said while addressing the ratllway
workers in October 1973,

He said:

“that railwaymen should not be a
sleeping giant now but should
organize themselvey intg one
indivisibla unit and if they
succeed in this, they can
change the whole history of
India and bring down Indira
Gandhi Government at any
time by paralysing the railway
transport to a dead siop.”

Again, on March 28, 1974, Mr.
George Fernandes repeated:

“Realise the strength which yuu
posses. Seven days' strike of
the Indian Railwavs—evety
thermal station in the country
would close down. A ten
days' gtrike of the Indian
Railways—every steel mill in
India would close. down, and
the industries in the country
will come to a halt for the
next 12 monthe, If once the
steel mill furmnace is switched
off, it takes mine months to
re-fire, A 1E days' sirike in
the Indian  Rallwayve—the
country will starve.”

These statements prove that the
purpose was not to benefit of the
workers but create a situation in
which they could go to the people
and say that, for this misety,
the ruling Party and its lea-
der, the Prime Minister were res-
ponsible and, theretor: they shovld
be thrown out. What happened was
the political instability led to econo
mic instability, anq the economic ins.
tability again gave an opportunity o
these forces to create further political
instability. Thus, a vicious cirele
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was created and that went om. An
‘effort was made, in such circumstances
to create a situallon of anarchy, and
no Government worth its name call
remain a silent spectator to it. The
Prime Minister, Shrimati Indira
Gandhi, once more acted with deter-
mination and courage, and she has
proved once more that she knows the
pulses of the Indian people betler than
any one else. This has been amply
demonstrated by the results of the
Emergency. We have seen that, for
the first time in many years, & sense
of negativism has given place to a
sense of optimism and positive ap-
proach: for the first time in the last
few years, the tension which pervaded
the society has given way to orderli-
ness; for the first time iIn the last
couple of years, a scnse of discipline
hac gripped this country; for the first
time, we have seen educational insti-
tutions functioning properly, trains
moving in time, goods coming to the
marketg  instead of finding place in
inaccessible godowns of the hoarders.
respect for law and authority
hecoming manifest; and a sense af
securily to the common man has be-
come the call of the dav. To sum up.
a new sense of «iability, orderliness
and positive direction has come oD
the political front.

In this context, I welecme the deci-
sion of the Govarnment to ban the
communal  parties vhich tried 10
create a cleavage between  diflerent
sections of the people. Bul there are
underground activities which are going
on, and the Government and the peo-
ple shall have to keep a vigilant eye.

Before I come to the economic fronk.
1 would like to congratulate the peo
ple of Sikkim for the realisation of
their democratic aspirations. 1 fake
thig opportunity, cn behalf of the
Members, to welcome once more the
Sikkim friend amongst us.

When we met during the last Budget
Sesslon, a wide-spread apprehension
was clearly visible in the minds of
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whelher Government would be able
to tackle the economic problems which
were gripping this country. Accord-
ing to the official statistics, the rate ol
inflation was ys high as 3l per cent
and the anti-social eleinents, the
hoarders and others, tried to take full
advaniage of it, but the Emergency
again has put an end, to a great
extent, {o the economic indiscipline
angd has brought about effective reme-
dial actions. The latest available
whole sale price index for the week
ending 29th December, 1875 shows
that the general price level has ce-
clined by 4.6 per cent as compared to
the pre-Emergency week; the retail
prices dropped substantially from 10
to 40 per ceni in the case of food-
grains like rice, wheat, millet and
other grains.

There is a saying: ‘Fortune faveurs
the brave' and the natural forces have
favoured the courageous uct of the
Prime Minister because we see that
we have gol a gocd monsoon, and the
production of foodgrains in this
country in 1475-76 is expected {o reach
a new peak of 140 million tonnes.
There have been significant increases
in the production of ecritical inputs
like power, coal, iron and steel. It is
heartening to see the statistics: during
April-October, 1975, the production of
coal went up by 11.6 per cent, salable
steel by 16.4 per cent, aluminium Ly
31.2 per cent. nitrogenous fertilisers
by 28.9 per cent, cement by 15.3 per
cent as compared lo April-October
1974; and it is expected that a reason-
able growth rate will be maintained
throughout this year.

We compliment the Government for
the extreme success the Government
has achieved in the voluntary discle-
sure scheme. During the last three
attempts, only about Rs. 267 crores
were realised, but the declaration
this year, on the present occasion, has
exceeded Bs. 1450 crores. [ am sure
it would mot have been possible but
for the stringent measures the Gov-
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ernment took like the MISA and other
_things. But it is also important that
Government should very seriously
ponder as to bhow is it that in spite
of the income-tax laws and the en-
forcement machinery there can be
such a large sum cf black muney
flourighing in the couniry because
what has come out is orly the peak
of the ice-berg and a much larger per
centage still remains underneath. The
Government should very setiously
consider about il.

In the international front there have
been many welcome developments, The
forces of imperialism and colonialism
have again sutfered defeais ynd sta-
bility to a certain extent has return-
ed to Indo-China. The five centuries-
old Portuguese colonialism has come
1o an end and we have seen in Novem.
ber last Angola—the biggest amongst
the Portuguese colonies becoming a
free country.

But, unfortunately, in our sub-
continent, eflorts have been maude to
create an  atmosphere ef instability
and we should remain ever vigilant
about it. The President yesterday in
his Address has clearly restated our
policy so far as the happenings in
Bangladesh are concerned, that we
view them as internal malter of
Bangladesh but we koow that in the
country, in Banglaslesh and other
areas, international forces who want
to create an atmosphere of instability
in this region are playing sl sarts of
havoc and the House ang the eatire
country shall pecassarily have to re-
main vigilant about it.

Coming to the task thal we have
before us, as my time is short. 1 will
only deal with some salient feafures.
The House, in the near fulure, will
undoubtedly be called upon to decide
some very important and fundamental
economic and constitutional questions.
1 am happy that the Prime Minister
has given a call for a naticial debate
on the Constitution itsel and the
Congress Party has passed: its resolu-
tion that ‘the time has come for a
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thorough' rn-exm!mtlon of the Consti-
tution to  ascertain whether it needs
adequate alterations  so that it may
continue as a living document efiec-
tively reeponding to the curren: needs
of the people and the demands of the
present’ 1 have ng doubt that the
consensus of the national aebate will
be that in many :natters the Consli-
tution needs a close review. The
House shall have to take a decision
in the near future as to whether the
right to property shall ren.zin a funda-
menla] right within Lhe frame-work
of the Constitution itself. The Huuse
shall also have to take a decision on
whether a Constitution, a right-orient-
ed constitution like the oue thui we
have given tg ourselves, cun stand the
strains and slresses of o« developing

country like ours with sg inuch of
complexities and diversities and
various  international gpressures and

forces. If we look to our Cunstitu-
tion, we find that every time it speaks
of rights and rights alone Righis are
granted under the Fundamentul Rights
Chapter and the rights ire guaranteed
fo an employee under Article 211 and
the only time when it spraks of duty
is the Directive Principles where it
says about the duties of the State.
But has not the individual citizen, has
not 1 man in this country any duty
to perform {o the State? When an
employee gets a right under Art 311,
has he not a corresponding duly? 1
am happy that the Presiden! has made
a reference to it when he has said
ihat the methods of evaluation of per-
formance will have to be changed in
order to make the administration at
every level result-oriented and ac-
countable.

Also I think the time has come for
us to lay down in clear terms in the
Constitution itself our economic phi-
losophy. Unfortunately, the word so-
cialism’ til] even to-day does not find
a place in the. Constitution. I went
through the Debates of the Constitu-
ent Assembly and I found that Mem-
berg like Dr. Ambedkar wanted that
the Constitution should lzy. down in
clear terms that soclalism would be
our econemic philosophy. But om
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like Shri Alladi Krishnaswamy Ayyal
said that because the Constituent As-
sembly had not been given a clear
mandate by the people atout the eco-
nomic policy to pursue, it would be
wronﬁ on their part to lay down a
clear economic policy. Put the situz-
g$ion has changed after 1)7] when &
clear mandate has been given by the
people and I think we should now
incorporate Yhat very tlear mundate 1D
the Constitution itself.

Also we cannot furgel that the Lme
has come to evolve a nalivnai policy
on wages, prices and incomes, 1 am
sure in the near future the House will
be called upoun to discuss and punder
whether the time has pot come 10T
providing every man in the country
free education, free heallh facilities
free legal {acilities and 5 right (o
work and employment, Again oné
more thing ine House shull have 10
consider and that is whether the types
of rules and regulations by which w¢
have tried to guide and repgulale the

business of the House su long cun
stand the siresses and sirains of o
modern, complex and developing

country like India. Even in the Uuited
Kingdom they have founi that to-day
the House of Commons has not beep
able to respond to the enovmity of the
growing task of the administration
and in a country like India where the
work of the Government embraces
many spheres is it under the present
type of working. The lcuse shall
have to decide some of ihe basic ques-
tions and I think our task in this
House should be that instead of quar-
relling over petty things and spending
1ime on technicalities we should pro-
ceed with the clear objeclive cf ser-
vice t{o the people and gbout whzt this
service means, we should have a clear
idea. So far as this is concerned I
will' end by quoting our great leader,
Jawaharlal Nehru.
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He said '

“The service uf India means the
service of the millions who
suffer. It means the ending
of poverty and ignorance and
inequality. The ambition of
greatlest man of our genera-
tion has been to wipe out
every tear from every eye.
That may he heyond us, but
as long as there are tears
and sufiering so lung our work
i Tt e ueer”

With that determination the lnuse
thould continue in it work in the near
fulure.

With these words, I commend the
motion for unanious acceplance and
withoul any amendment.
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qra7r " ¥ FAT B -

“gamra qfrfeafagi oo g w
T g zfea adt £y §7RT & 79
FIAT WX 39797 IA1C 744 F {0
gz &€ TreAT AFT 9 AAAT FW K
“raerr” ¥ WY U FIT &

‘garT RUEMTYY WOSERAT dTT FY
Wz aresarfas quifar demT & gaer
ey wx § Wtz AT wigwrd &
geeam fgar wrar §, & w7 W g
THEUTHT FIAGTE! KTAT AE WA
m-‘a’r . sz amfos ufmrfr‘ L
qw W
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T A & foar F Iy wrgardir gana
L
W1 g4t g @ gfaar & aga @ik
gt fags frer a “fe aae sifam”
W vgafaarg :

‘gt ¥ mag a4 SEAEHE
AT, Gy FRTET AN & 37 Amfow
wfuwrdt w1 frafma frar 2, 9 %
AT s mifA gt AT 32w A
wada oy £ gt & ° fF #marc 1"
o wafaar & ‘a2 3= 7 faar 2

“saai widy F1 ag A oy
wErar fr gz Fam 7 Tarr 19, AT EW |
wemaeqr A4 M sqzifa g

WEdE FT, 297 £ ATAT F4T ATEAT
2 7 Az wra-worar AEY e &, gEArA
FIAT AZY Fr3AT B, AAN]F, ATV AATH
3w &1 fqwm 74 2 qIw AT
wam wrgAr & fE owA W ovER F A
wFF faq are, goer g a fevo
Ffem fa s @[ F fAg aWi a9
£6 A4(a g1 AT, IAL A=A FA A
‘9% AT I &I 140, U7 FIATT 9T,
AT gEaaTAl 7 37 7 ffaar 1 sy
g 1 AVE-gay FdAn ¥ aeuw gagd
F ¥ v a@fagy wagdl & avawg # o
WY and w7 wf § F Al &) Ay oAy
aAd & o g% gze g =Eil =ifzo df
DI AT JF T A T FIAT T 33047 2,
[ g ag X § e g FwozA WAL A
A AT, AR QR AT AR ATE HET
Fiarm fEm g e s @ &
faars & ¥mar &, &1 a0 27 T
TR 3§, wearT %W E | FrA A
feafe s fog ag w1 feafs awre
TS Y, €7 W A0 g 1 AT A1
¥6 o1 qg% & gr wfexdam &
HAwTaR ¥ 7T 97 | FraT g AT F WY
g wrfgn vt 1 oW AT R A AT
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3Ix a9 77, | F 50 a1 5wy

FAT 0 F A F HTAA 7@ | 39 a8

& A1 ZIATT A, ITH IH 7 w0t A

HFET AT IN T waT 2

T R I AWy
f5a wr @irar 2 5 aw & Fang
UE 0F F A AT I 1 qa7¢
T T A6, st wai ¥ e
agfaw 1 91 ox @97 #
CHANECG

AT AR F4T AT fewry A
feadt 1"

TZ AT 39 quA F) FET 47 AT oA
AT FHTAT FT ET 41 7yt qriear [t
FAT FAAT 19 & T9 7 912 w4t Frafr
A1 ¥ AW A WA w7 E) 4 )

oeas wEEd, § 34 9T ¥ gray
a3 3g7 A w7amm 39 & Sqw
2 &, Wt gn 3G & o avw avg
F qar 24 ¥ afeq § w9 1 3z
fF AR wE TR R AT AET
F2i T wAAT AT g9 3 ) AU
nF UAT AFT & q& wAAT AT FY
qUER. g WIT TH TAAET § A
o 7 I fFoart ges § wgd owwd
o G4 2, wrfey w7 eqgwal 2, o
fafg #1 o=@ #T G & AT T &
FAIT AT 7§ £, A 2N F A4A7F OF
AT GAT g § wal A7 8 Afgw
AT FTE F1 Y & W Ad & nfus fafa
FT AT G2T ST @D 20

st Slo Wlo WEHEHET : AT FI

F8 AW Y

o} TiFT e fay  HC HGH
T Zrm A & g o vl H 4
qTAA HHAT | WY T g A o GNrEAT
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[ wwT T@r faE)
¥ 17 gU W agl § 9 @Al wg
g, TIw wAnEwIE a1 w6
fowrar =g, at wafeaga fog T@ awdr
2 ) oraer o, @@ ArEA § wrer fan
Tw wea? ¥ @er | fanly e wAl
. FewR ¥ g0 §, ag T4 IF WAL WIHAT
¥ g5 @war &1 Al & gar 2@ g
fe g9 feq gy @ avg # Izl
R o f (& s K Aam T W &9
FTAT AT &I | TGTAT FIAT 2qATH
¥ fac &% ¢ Afsr usAifae odetaa
®T WY H WIF a% g a9d T 1T
it 1 wrsfaa 777 ¥ Ao @ &7
& <@ ar | " wAar ag Twar 4 0
g9 &1 g T A0 {6 717 7 77 FT
w7 ¥ w19 &y, w17 47 g L
fga % =Y £ | wezafa st & sfawman
¥ oo o wAsiEm At gzaui
aT fagre s737 fr o § o1y nyzafs
&t & wfqamew ¥ g4 ard AT #1
w1 7ar & fsq 97 F1F wraEEEe
feafa &1 wmawr & @tz gar 3 4

wezIfy &T § wwe wfawme ®
JEATAT RIGAT QA & AT AT &
& | g9TT TR qrEA S AAT THAIG
Y @1, AT ZHL AW oAT g9 wie-
AT B BIE FT 3 9T 4 M7 w7
TS agf §N1 IT F1 F@[ 1, UF S
ar ArAAaT Y a1 F Fgar g oAv
A § T wEAT £ froand A
fardraY g7 F1 qEET 730 97 AR ALY
ot | HFafAe 9t & qaei £ 9y w1
€ W A 00 L ()
SHRI SAMAR MUKHERIEE: Mr.
Speaker, Sir, when 1 visited Chasnala

on the 30th, the Member of Parlia~
ment from Dhanbaj wag mlso present
there,

ot deT i fag | WA N
g faft § sy se ¥ AR ¥ oy

JANUARY 8, 1976
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Eht 1 &, oY wTy vy & 99 &7 wivaw
adt wvar § dfew woag wwar f e
T ot gEAT oY, gEw oEw W T
g1 oxary ¥ oo w5 wEE
fF miwaTeT wwmar @ geRar 9T s
oF 1 faT a1z feswom T, & g
ZaT fF 97 F7 awTIE & 9 A 0§,
FEr g9 & FaraT fasar fassr s a@T 1
AragT, & 0ot wrAar g asEfang
sEgTd qET £, Ui fag Wi
agfa &, wafa shaa &, Trsstfa gaar
¢, Vol oF qud g WX 47 F9w
7l dEfaag qra 4G & 1 2E-
fam w7 AreATeT Y WIT @A S0,
FE F g9 7 a9 S50 @iy A7 A
IS AT R Y ara I3, AT H FEer
78t faaza ®7ar =Ear & g 57
SR ® oS OFT HOAT wiwl ¥ F4 wat
T arg g g

MR. SPEAKER: The hon. Member
wiil continue his speech in the after-
noon. He has only {wo or three

minutes. The House will meet after
lunch at 2 O'clock.

13 hrs.

The Lok Sabha edjonrned for Lunch
till Fourteen of the Clock,

The Lok Sabha re-assembled after
Lunch at Fourteen of the Clock

[MRr. DEruTY.SPEAKER in the Chair]

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS—contd.

MR. DEPUTY-SPEAKER: We will
continue with the discussion on the
motion of Thanks to the President
for his Address, Mr Shankar Dayal:
Singh to continue his speech.

= g Tqre fag © STTEeAe wEET
asiafar ot & wfvwmeor oF gwr fimr

AT AreETRe & S gET ¥ Sy

T § SEwT qAaT O U E v A

F g7 9T | qF § AT AViAE qg WAL
war & Nr > ¥ Awrr wir o
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WY, WAE gHedT W0 96w 919
Wt I w1 & ¥ fpat aw | W
W E N fufs §9 =6t A7 @)
w§ 97 | W § uadfew afegear @
feafa oY, masar 21 feafr ft, wifee
i o1 S@@ ) @ ar) oy feafa
frecft gfar welt & 3g8 # srovETR
Y oot FTF qtw gET Fww AT
Re F1F, W wifgs FEw 4y
STy FEE W WY wfwA FT QST
feamd ®r Mfowa &0 ooefy St &
wfgqqu & fawme & 7 a7 78 7%
2w ¥ avpr A T AT g E

T3 a7 IqEAT ST § OF wrRar
agaa, s s e 2 g ®
gy §, oty gy s ofasr &
g O, SArqmfiE F ouareT 7
aar, /17 /Y TZ7 §1 qA 5 geary 7
& wagar g fr dfqena, faars, sm-
qiferr,  swrgmiger ar 3¢ 91 o
adifa® mrAgE & W FAT £ 9 e
w7 fwger ¥ fao gro g, wq4T 7 fao
1T 2, =72 enfamat & faw w21 gmr a7ar
$ 0 AW F wqar oA A w1 TS
T, AT FY §5-50 T3 AT &7 fAaqr
weE g1 08 ®ro%y, oA fagiw g
sTfEd AR I & 3w w37 THAT 20

% Am #1 s feafa a7 a0 97
THE) I wrdwa H K agar Agan 3
&1 a9 &1 HHT TT FH WA &1 A
H I9F QAT T VT T § W 77 AT
Tg 19N or qr fe gt 2w &%
R FF, g WE G W a@q@v, W
Qar safer § 9 % wrt @@ g0
AT T ¥ AT E W ¥, I qvay
AN R o1 G F, & T oAy ST 6w
¥ uftw T & ¥ oy oqe a7
W WA ogw ¥ @ s
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arer F1E g TE ZY A & ity
=T 7q agt 453 ¥ § 74 wamar g fa
BT FA AT WfAYEF 427 €T W
fererr &1 Tvezafs Sy w1 73 arz @t wfe-
woor zer g X @@ & o A 97 &}
wraT g &Y w7 dar frozA g |
wifewa  amarao § IaaT wiwamen
FTATZATE | FaAwargT & 78, wgwi
o &7 AY, ST § &Y AN, wifeai A7
Fazfeai @ar wfataor T & aE
gfer g7 AT {1 qAHIT Ay G
FITATIAART NETAEE | TH
AEAT A1 ZH 9T agen ¥ arfe uw
AT g1 W HTEA AT AT F
Sfa® A== & | 7Y 7 397 47T 4 9T
fa Wity aaga i afaw Ataza wfew
fag o & AfEwa FAATFIH aqfad
T Ful7 AR F 0 1 g 0F AT
597 gfuwra § fav 81 4% Famar
ferar 7wgar ar %7 swAwdAl &
T 0 AR & A0 £4 P07 A 971
gra @17 a1? sfawrel & fam g1 #
g 3+ Z191 § 767 59 FAA F A9 T
A FET AT 4T T FART AVE €T
aZr fxqr SAT 9r 1 ZWE] TAT AW
FA(AT TR, AT AFIT ATET HTiR,
arfe sifawrei wiv Fa=a1 &1 Aqfea
AFATT q4, T F @ 7= whawT
o7 FT F979 ®T FAT AT QAT
ZIAT & AT ST 7 I [0 T3 qHFATE |

FATY FF9RIT HT 70-80 FfAwa
T AT & AT & 1 A ) w9
A AT T INH 73 AN E
Wt fafrss =0 & 2grat & fa ar agraf
¥ A A A & g aagmE ¥
W AqEA AR § TTH T FW
wEAT § TE wrAT wAr At § fawl
BT T WY AT AET FE 4N Y | TR
famr ¥ %Y SgFarEz @Y | WO WAIET
AL A AT S | g g H &
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[ s wwc zamw fag)

¥R FATE , TF A0S F 34T greed Ay
st g | AW ¥ vy fedl § ow gyar
TR Ox IAST T w7 fam a7 WL
adrer, Fagd & ww FTar wrar §
X 8 i F WS 7w FEF AT
fax & A, a2 WY gzgarz ¥ Gmr faar
o7 JFET TR 94F @ FT TH §W
& fore wora< fopar stray a1 1 &Y vy
FERFTTI[WIES TS D
A AT AT AT T A TF AL A
Y ¥ 1T ALE T FT IR KA FHAT
qga 471 FEE EWT H1T & FL
gXrT ®qar AT ITEY ATE frwre
fear weTar ) oA BT W oan
W 1947 ¥ AT g AT 91 AfEA
utfgs &9 ¥ &1 0 w126T E, |1 FAA
#9 §, WY R A WY A0 AT
et &, Jawt fw gar =) Ao F
Tz qge| AT wifaw w7 7 g faed 2,
ey A Ja7 A E R g WY
ferm &1 uF amfos ¢, =72 w7q
g7 qrafes ¥ A1 393 2w 7 760 79
qraTaT &1

“fF & wamd #1 A w7 @l
g::r&-m ATI4T Y FT AT AGL AT )
¥ &Y WAWET 1 9T FI WA g
o ww W wE | e gn @ A
SE § WHEAWT WA | AAE F
g Bw ¥ xA qIG & ATAELG wel
At g g Far ¢ ) fed g &
G H WA T | OET A 7w B
5 @wer &, sl W § TR 24
A T R WS S
2, 1 97 A 571 guT 91 I Figor
F &1 TESI AaET 3 fr oy ol
mqarrﬁinaqﬁmwmi:mt W
T X W OF w01 FT7 51§ fs g
Fwe g1l 1.0% 5P S A0 14T £

176
mmm

mmgﬁwmﬂﬁtﬁw'm%
TR IS 1 WY W& K owgy wiww
garT & Wiy gy ¥, miedt & vy #
gare gor &, fewdt oY S ¥, s
FRAEAr A MIAT w1 W
ATt &% fiqu Y graTe Ty AT A oW
X 2 AT 3¢ U wes! qgfT W

wANTEA 1 ATA ®1 wrard fadvar
W ¥ qANTHT OF F AL ) g
THA( SUTEAT [ & | Fq G&7 X ITHY
ara AT AT wEfR & ' gaver ary fraT )
Iy Nzl AT amagrfadi &
AR FgT wew g &1 agy At &
qr §T4 A4 FE v AW wE FAT
5 @z g, ardr 57 fg=rd wifz § o=
a7 & 51w w4 2 afsa wwa 9 A
FAF FAF TE FAAZA(E

uF Fia aga 35 twal & AR
qri®r Tm K amm g 1 T Wl
YT FATT & WATWIE! T 96 € )
s A F, nEa, MW &
Qqasmﬂaﬂn 3fag aﬂiﬁrar

FEFT 43 AT ABAT Z 1 ITEA OR
mi & fad wgr & —

# o7 A1 Fga1 {6 FATIT F T T,
# g 7Y w7 ¥ faama £ 7 5146,
¥ ag 7gY #z1 Py faomaa &1 7 w1,
g WY A AT Py gaua 11 T A,
ams a1 g ggat g fed arfes wral,
T g § ARGT FWI AT A4 qve’ |

MR, DEPUTY-SPEAKER: Motion

movyed:

“That an Address be presented to
the President in the following terms:

“That the Members of Lok Sabha
sstembled in this Session are deeply
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grateful to the Preident for the
Addresg which he has been plased
te deliver to both Houses of Parlia-
ment assembled together on the
5th January, 1876."

Hon'ble Members may move their
amendment now,

st WA AT warE avew (FfarT) ¢
& qeq1y AT —

& geara & w1 § ag {1 507, 997
“fery @z 2 fr mfwamm 7 “grar
feafy %Y zzm =1 &1 T AT
foar mr 27 (1)

o e & 77 7 48 A3 I, A —
“fr &z 2 fr wwAfer afemi
I HIT FAFT T T27 & FEAT
Wt w1 A W A, AF A4
Fr I gt £ 17 (2)

o =1e % W § 4 WIATHIA, i —
“fomy A1 2 R qeT ) AT
#® @@ ¥ wlfagwo w1 273190 G491
gq F1 ufgwmu o gaa@ 38
2 (3)

£ w59 & w1 | qg SeT 90, 1 —
“feg 2 & B grfasroo ¥ fagre
% faeqrya i 1 7919 0F T
& Aol g% F1 F2F § T4 FT
IRAT F1 Iov@ A7 g 17 (4)

i wETT & W § 48 WITI A, wqTT—

“frvg i & T wiwsmeo # qaiee =9,

T, To & whA v fiw A
TR T AT 71 IeE A & 1"

o sy & e ¥ ag ST oY, wATE—
“fomg 7 & fF F09 qEAT W
QYwmy fzata T 3| AT
%7 gfwwmw & sa A fa
m t 1" (6)
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SHRI BHOGENDRA JHA
gar): 1 beg to move:

{Jaina-

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not mention any time-bound im-
plementation of the agrarian
aspects of the twenty-point pro-
gramme.” (T)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not condemn interference by the
U.S A in the internal affairs of
India by alleging ‘demise of demo-
cracy’ here and calling upon for a
Government in India to the liking
of the US.A" (8)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not mention the urgency of re-
cognising the MPLA-leq free Gov-
ernment of Angola™ (9)

SHRI N, SREEKANTAN WNAIR
(Quilon): I beg to move:

That at the end of the motion, the
following be added, namely:—

“but regret that the measures to
check the outrages by the bure-
aucracy and the police are not out-
lined in the Address.” (10)

=} THAATT wreAl  (7eAT)
ST FIATE —

o &g ¥ 9T | ag AN A, HYTT—
“qrey a7 ¥ PR s § s
feqfa 1 Sraor 1 TF 7T I
aw ¢ i, srfae, armarfys
fagzawT wiFaal, U8 395 GHGFI
Qe AR F0 T HIE Ia g &)

(11)
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fr [t viwe maver fog)

fw gema & wea ¥ gg NET 717, wefy—
“qrig &w iy sfqwmo & mara
feafir & nee swiw & wfg Smat
sRESsREAEIE 7" (12)

fic TeaTT ¥ wea ¥ ag AT 17, wYla-—
a7 &2 & fo sfeame & mma
TS # SIGUT FT LFIAT §7 4157-
wrgr ® g€ Afe 1 #WA 77 &1
Seaw TEr g 1" (13)

f & sxang & w+T § ag 9137977, wyiT—
‘g @ & f wivwmaw § gwsia
& AT 97 WY, U SAGTE ] R AAT
& 0T F1 FIAATTAT F) FITA TFA
FT Seea T@t £ 17 (14)

fr e & 9+ ® O JIS0 9T, sEiE—
“qvey = # fr afawmgm ¥ w5
oy wRAI{MET #1199 & ¥ 97
foerr JT=T 5% 7 g3 Tifor 8, 33
sfawa o1 8137 767 F1 7.5 Sran
T g 1" (15)

e SoTa 3 9 § T2 A0 W8, A —
“qrg @= ¢ e wfamar & gfaam
¥ g afvadq a3 arasdr ar
&1 Jeod T 217 (16)

fe gta1a & wiA ¥ Ug SIS w1F, waia—
“qeeg @7 & fe wimao § afemm
awfa & AIUTTT &1 TR 77 F1
e Ag 7 (17)]

6 et & WA i 9 FI91 5T, WYl -
Yqrg @z 2 f& wfowmor 7 oue

1974 1 ZZAIT & ga <fvee
[ AAGA K AW HNIA T OwT
oo A &

o sreaTa & W # 9% AT o1, meiw—

oy e i e wfieme ¥ Toin
Wy 84 HY, GWAWE, A,

JANUARY 8, 1976

Motion of Thanka 180
on President’s Address
T aar wd qnfagdy wivas
»TQU & WIS W Wi noy
&1 9 e T & 17 (t6)

i s & m # ag sher 9, wafa—

“ary w2 & o wiesmoo ¥ yoerdr
HHHT U FiEdT ¥ SE FTAl
wigagt 1 fawisr q87 F57 =57
Fird e AT € 1" (20)

fe sma1a & we= § 73 A1y onF, 50—

“avig @z g fa afadmn § aw &
vgifun> sardy wawvar @
TRIGY FTR gAY 9mT 90 Ff
seAm aE g0 (21)

f 7z e & mea | gz sier 19, weia—

“arig a3 2 tr afaamm & ETEY
gavyl 47 FEISY ®F AW BT
QT fawi & A T AdET

& 1

FrR gr1E Teaa Ag 27 (22)
f geATT & BT W A7 FET AT, n4lT—-

“qrig ar 3 afogmo § g
a¥er F gFarz 55 T o=FmaAr
Frfaady 1 W agLAr ¥ fam
gavgrdi gfamfa & faeg amdEy
®7A 41 %1% 3ead J7r 817 (23)

fe]weama ¥ s ¥ ag S Wi,

i —
‘o Wz & fr w3
ssTeE fafa & araeg 2w
¥ fafrq wort & sreamaerd o
AU Y 7 T 9T GAY, FH-wTH
ETTRTAT ATT ¥ A4T FTF Y F74-
wifgal %t fr #Q g o a=
IO F B gEA T
g ofaferdt ga mifere ¥ freg s
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q¥ W AT FAT ¥ oA
FTHATE KX T F0E I A
) (24)
fis s & w ¥ 7z w9,
G
“gog @7 & fv whnran ¥ de-
g wifas ssw =1 Frfas
w1 & {90 gow andw gt oo
uF qed1 #1 AT OF Ag Par
sraa gfafy ofeq 777 & FAY =
FT yg Ag 2 17 (35)

fe geaars & g § gz gy any,
wqtq——

“ovrg A7 2 & gfmwew & 3w
¥ 3weAr wifee wigmdi & fag
qFArgg 795 q9rfas w7a & foam
9 GIfF & 7zuT At vd mfaay
&1 7%7 oy fama dvza gm0
s Fd g A g1 (2¢)

fr wetg & ooy o Ag Srer T,
oo —
“rrrg £E 2 f5 wnenae § wivy
¥ wio wrio no FY mEAr ¥i
afafafiri Y awne #0 g497
am w1 & sew w21 (37)

fF weara & mew ¥ o@g @I o9,
waig —
‘g @ ¢ B wfonew #
aAOHT # 9 AT & Q-
T FIH FT A wro@ g
(38)

fis wears ¥ w9 ¥ ag drEr A,

Wﬁ[:——
ey W § FF wfawmw § 2w

*Y Tk JTH A FT {HEA T
dgowy fey & fag frd

on President's Address
an-frtaer Aoar &1 s 4@
21 (39)
f& s ® o7 4@ wer s,
i —
“qrrg ER & O wfoqmor §  faere
Fr TIUEY YFAT W Y a3
Ft fadifaer & 7 377 vy
et grar #®1 weam AR
1" (40)
ff 999 & wa & =g I3 e,
i —
‘77 @7 & f wfomen & qzar
AT AT AR F ARG g Afgey §
7 79 & faa fofeam & a3
AT AIFAT FT AFH 5479 F a0
faer weFT & e FgmEr
TEH ORI FT RS TeAd AEY
20 (a)
f& aFma ¥ wea § g7 WIS,
R [
‘g 9% g f fazre § soifaw
qTF7 =20 T fAmTer # gran
frdr seaTa ®°7 3 fara i wEeE
R (42)
fF weATs ¥ Wwed § 32 WL A0,
YA —
“qreg Az & fF whivoar & g
AL TEET & oW &0 g9
& fa faafoat o zzafat &
GifAs FAAT & FoAT AZATU WY
#7-FAT AT F qradr @
w1 sevg Tt ¢ 17 (43)
f§ w&aTT & we § 4g WP W,
i —
‘g &% & fir sl & gfes
grar qfafaat & gt a7 qergard
§ w7 framl &1 97 w0 B
#ifer &1 gft & ag ToFA gEEed
fael arer Wy erw g 1Y (44)
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Sy ereaTe qrent : Ay
g % geare & ovm % g ver o4,
wiq_..__ )

“qrrg ®g & fr wfiqarge & gy

waf F fawifoant wgrT fadf

TR IAW §  UGIAECT T

w1 &g 3o g & 1" (81)

fr weame & s F g7 I WG,
W —
"oy Wz § f wfwargor §
ud FqE IAMT FT AEErgETr
FTH #T gewe Adf 2 17 (82)

& weva ¥ wew # ag w0y A,
v iq—
“qrg |e & fr afwarger & @2
FI8 ¥ Feai #F FA FIX T
wrf s wEF & 1 (83)

f& ety % wex ¥ 37 SvIr A0,
waiy —
“qeg G2 3 fr feami 0 3em-
fea faeii & medl & 17 arey
frogz w1 797 gq 9 A WA
feaata quv 345 fai &1 gvare
ara fagifor w7l o7 gdey w1
w1 gsum Agi 2 17 (84)

f& wea ¥ g § ¥ SrEr A,
quiq:—
“qrg @z ¥ fF afiorge §
fesrAl Trer 37407 F FTH ATy av
347w, I, FIHT, AT 0F Wy
ehaivfas araral wy 3 757 aeat
a7 famara #1 3w AdT 17 (85)

T& weqra ¥ wea ¥ gg w0,
gy wx & 5 afirams ¥ 3w
# fel gy 4 & gw foerw

® fedt weare w1 W wedw

ff qears & sea & ¥y Ao A0q,

waty— ‘ _
“qrg R & fr wfregn 3 fred
el ¥ U ged sy wEaedY
fedr arr w W€ Ieher Ay
& 1" (87)

fo geary & w1 ¥ gz Wrgr g,
uqiy——
“qrg @z § fr afgama & @4
fede & arg famaat g1 qzar &
fagz drqr § W Ad 9T ¥
I FATY FeAT yeArT HwoHrg
3eva & & 1" (88)

fe wears & wex & 3z ey A,
T —
“grg A% § f5 afwqan F qzar
# mor 7f 97 fafas g
#es qF & fHg Areq qeere v
wafua wrfor 23 1 F1€ a0 A8
t 1 (89)

fs geT® F 9Fa ¥ 3g Wrar w0,
qqiq—
“grg gz fE wfwamn i wgie
€34 797 59 £ frarrg. wr w Y A
TA weg |G SA5ET Y e
FAT Sifga FT w1 gowa ALY
gV’ (90)

fr geqTqd ¥ 97T ¥ @ W@ W,
q4q7q—
“qreg dx § fv ufqwmee o aw
% ¥o Al & gl § qwr T
g %t frewary $fag wd wwra-
ATE WA THX W AW IEAA

@R (o)
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fis weiy & wew § A% AYEr WM,

g fE—
“ervg @z ¥ fo wfiewmor ¥ 3w
¥ oY wvé wa w1 Prwerary & v
# ow-AY gr gfow 59y 7 2 T
@ w71 1§ geaw A4 g

(92)

& ouemT ¥ W § 9z oW o,

i —
“qrrg 4% & fr wfiraran & qaa
uF Afaaarz & 3zt A Feawd
T F74T &7 353 FT3 F oA
Fr fasar #9137 w18 v /gl
21" (93)

fr weArA ® wew H o®g ArEr oo,
o —
“ateg Az & f wfamor 7 fazon
T Fwfaat 1 TE TET £
T i Joorm 731 & 17 (94)

f& weara ¥ WA § 47 FiIr A0,
wafq —
"“orrg &3 2 f5 afinen § 77
grwre g afor gqfe g
FIT ¥ WU 97 TeAF AT H
sifq gav F1Aw IO & @y w7
wr§ veow 48T & 1 (95)

fe woama & wew § @ WE 0,
ueiq—
“otrg % § fe wfqwraer & @
¥ weavt T Awvges syfdad) & wIwAl
g< faarr 77 & fag mAmEs?
gfafaat afst #0371 8¢ 379
& ¥ (96)
f& g@w & ooq ¥ g7 &I AC
way—
"eeg Wz § e wfwawor #& ¥,
TREATC qar wer Frwrdl & #4-
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=it w1 Siae 37 F9z=d7 ey

REATE FT FoAm TG 81" (97)

5 seara & o7 & o3 orer wm
Wf’r[.’-——-
Yy @t 3 fr omfaamo ¥
TTAAAT FAT47 G917 F Fag faaifea
nfera fafa 31.3.74 & a3
ST AIIEAT ¥ WA 9T g9
FICITTRT AV A 2 A T A1A99-

FAT T RS vT A3 51" (98)

fr g=17 ¥ w91 &% a2 A1 9,
7 —

“avy @1 ¥ B afrqaor #
757 arfady €1 499 ¥ &7 §
WA g A /r A7 w@ifaw
w1 § F74717 WaATE FT A@F T
Iz v ¥ feft qoars = wid
T w217 (99)

fF 95777 ¥ w7 ® 95 JT w07,
T4~
“emyard e wloaran § asa
exATAT HAIfdr Fi I A0A TOAL
qA5 FY WA FT FIA AAT T
Zfe1 w7q megafy Al a9 &7

s adt 247 (100)

T o e o S A (4 A i
iy —
‘7= 9% & fF wfaiae § S
F TIAIAT HAT FEEA RO
ATIGA 3T AY &lF W ®i IFAE
gt 20 (101)

fs wE917 ¥ W°F ® a7 A% I,
oo —

Yoo @z ¢ fF owfwmer F
qA% Teq § eaqdar gaifaai §
fire faarar TEl & qATR AERAI AT
w1 vem adr &1 (102)
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[ wiwz 2t Fag))

fie gexra & w ¥ a7 WEr WG,
“grg Az g fr wfavma & awdr
TRT W gEAT § qeTd F oA
qrdr sl & qEqT H w4 F@
& o gt & 17 (103)

Fo woad & g F 72 A3 AT, W~
“qrg@c g T wiwaron fra
6l ¥ TLART HLA F A
gera aft € 1"(104)]

S we7iT T oweq § g Wra AT,

L (B
“qsq @1 § f6 ATawror A

AT GSTATT AN FAT

w7 & fag fedr 513 gdad

g & seqAAgZ 17 (105)
fF F:7F F AT ,"ﬁ gz wI ow,

54—

‘g @i Foafaqry s30Tl
¥ TAfAT F 30 T wrgedi
FraET e RS AT A 0]
(106)]

f@ qe7iT F O[T H A WL AT,

waig--

“qriy @1 % fr wfaqar 7 74
A3 AT HEIAGT F0 TWE[IRLIT
s A A’ (107)]

& w007 & ®WT & a7 Fraro 7w,

wq—

“qry @zt fenfraard Fram

BT ¥ TEEIIRIT FIA ORI
gewa A T 17 (108))

W goqry & wey & g3 wrIr W,

“qrey K1 & Fr miwaran & fax
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sgravre § fegy fearay wifgar”
¥ warfm wad® wrofys o
& freg aeadi 20} & wq frewy
fodi dq9r srdadr & =i
sca aff & 1" (190)

fe wzare & wv3 § 2y ey oy,
w4 —
gy @ § o wiawraa § -
el WA gra wRw % fawy
faq-ams =7 Qs TR maed)
i aa s13:A@ 2 § 1\ (110)

fF wearg & wra ¥ ¥z wEr Fm,
il —
“qvg G2 & fe mfqamar & fea-
9 F donTeUo FI FrAAT 2
FT T A g1 (111)

SHRI B, 5. BHAURA (Bhatinda):
I beg to move:

That ut the end of the motion, the
following be udded, namely: —

“but regret that no mention oaas
been made in the Address to
nationalise the sugar mills in the
country.” (25)

That at the end of the motinn, the
following be added, namely; —

“but regret that no mention nas
been made in the Address to start
construction of Thein Dam in
Punjab.” (26)

That at the end of the motion, the
jollowing be added, namely:—

“but regret that no mention has
been made in the Address about
the ill-designed activities of the
CIlA, in India and measures heing
taken to curb the actiyities,” (27)

That at the end of the motion, the
following be added, namely:—

‘but regret that no mention has
been made in the Address to in-
troduce a new express train
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between Delhi anq Ferozepur via
Bhatinda,” (28)

That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address to take
action against the bureaucrats who
are sabotaging new 20-point econo.

mic programme.” (29)

That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address to con-
struct a T.V. tower at Bhatinda.”
(30)

That at the end of the motion, the
following be added, namely:—

“but regre{ that mention has been
made in the Address of the rapid
progress figures of house sites
ullotted to landless people in—the
country whereag aclual progress is
very low.” (31)

That at the end of the motion, the
following be wadded, namely:—

“but regrel that no mention has
been made in the Addressz of the
low price of cotton given to cotton
growers in the last season.(32)

That at the end of the motion, the
fcllowing be added, namely:—

“but regret that no mention has
been made in the Address to
nationalise the remaining private
banks and foreign banks in India.”
(33)

That at the end of the motion, the
following be added, namely:—

“but reégret that no mention has
been made in the Address to hand
over Chandigarh and adjoining
?;:‘ni_lbi-mqklng areas to Punjab

)
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SHRI SURENDRA MOHANTY
(Kendrapara): 1 beg to move:

That at the end of the motion, the

following be added, namely:—

“but regret that no mention has
been made in the Address that un-
specified number of citizens includ-
ing M.Ps. and M.L.As, are kept
under delention without trial under
MISA" (51)

That at the end of the motion, the
fellowing be added, namely:—

“but regret that no mention has
Leen made in the Address that the
Voluntary Disclosure Scheme in-
troduced by the Government at the
Lieight of «eizurey and raids, has
piven protection 1o black money,
irstead of unearthing it (52)

That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address that fictitious
statistics are being cited in the
fddress to cover-up the rise in
over-all price level, after the Pro-
clamation of Emergency,” (53)

That at the end of the motion, the
following be added, namecly:—

“but regret that there jg no men-
tion in the Address that the culti-
vators are pot getting fair price
for their products, due to lack of
price support.” (54)

SHR1 P. G. MAVALANKAR
{Ahmedabad): I beg to move:

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not contain a full, faithful, true
and factual account of the several
very unpleasant, and unconstitu-
tional and extraordinary events
which took place in the Republic
of India during the year 1975." (55)
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That ‘at the end of the motion, the
fgllowing be added, namely:—

“but regret that there i no men-
tion in the Address of the detention
of thousands of political leaders
and workers and dissenters
throughout the country and of their

* whereabouts and welfare.” (56)

That at the end of the motion, the
following be added, namely: —

“but regret thal Yhe Addres?
fallg to explain satisfactorily as t¢
why the Proclamation of ‘internal
emergency’ was made at all or
25th Jume, 1975 (57)

That at the end of the motion, the
following be added, namely:—

“but regret that there is no men~
tion in the Address of the holding
of the ensuing General Election?
which are constitutionally due by
March, 1976 at the latest.” (58)

That at the end of the motion, th¢
following be added, namelv:—

“but regret that the Address fail#
to give to the people of India th?
concrete assurance of continued
and uninterrupted and free suppl¥
te them of ail information an
news of public events and utter”
ances, without whith ~ genuinely
democratic  policy cannot bLe built
up and developed” (59)

That at the end of the motion, th¢
following pe added, namely:—

“but regret that there is no men”
tion in the Address as to. whe!
'precisely the present, artificigIl’
created ‘internal emergency’ wil
bhe ended.” (60)

_ 'That at the end of the motion, b€
following be added, namely:—

“but regret that there is n?

emphgsis in the Address on th®

vital need of a continually vigorou®
independent,  upright  judiciar¥

Moation of Thanks mﬂY 8, !m mm "
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of the Executive  and . - therehy
ensure the proper and necessary
climate of Rule of Law and 'demo-
cratic functioning -by all concern-
ed.” (61)

That at the end of the motion, the

following be added, namely:—

“but regret that the Address fails
to mention the absence of a pro-
perly worked out Five Year Plan
for the economic and social uplift-
ment of the teeming millions of
India.” (62)

That at the end of the motion, the

following be added, namely:—

“but regret that the Address does
not spell out the broad and con-
crete programmes, which are came-
fully conceived =and are action-
oriented for the maximum possible
economic, educational, social and
cultural progress of the country,
so that our ‘Democratic Republic’
marches towards the direction of
an  egalitarian and enlightenad
society.” (63)

That at the end of the motion, the

following be added, namely —

“but regret that the Address pro-
vides no guide light ag to how the
nation is to emerge from the
present ‘internal emergency’ con.
ditions into an economically healthy
and a truly Democralic Republic.”
(64)

That at the end of the motion, the
following be added, namely:—- -

“but regret that there is no men-
tion in the Address sbout the tasks
of introducing more and more re-

laxation of the ‘interna] emer-
gency'." (85)

That at the end of the motion, the
tollowing be added namely.—

“but regret that the Addresg doey
not emphasize the basic need of
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inju:ti.n; g sense of greater decency
and . civilized behaviour and

" yprightness in the working of the
various democratic institutions so
well carved out by the Founding
Fathers of our Constitution.” (86)

That at the end of the motion, the
folluwing be added, nameily:—

“but regret that the Address fails
to note that during the ‘internal
emergency, the institutions of self-
Government have been extensively
weakened, almost to the point of
their destruction (67)

That at the end of the motion, the
following be added, nameily: —

“but regret that there is no men-
tion in the address about the daily
end increasing mutilation of the
several political and democratic
rights guaranteed to all citizens by
our Constitution.” (68)

That at the end of the motion, the
following be added, nameily:—

“but regret that the Address fails

to take note of increasing arbitrari-

- nesd and high-handedness of the

ciyil services and bureaucracy,

‘particularly since the deciaration
of ‘internal emergency’." (69)

'l_'hit at the end of the motion, ihe
following be added nameily:—

“but regret that the Address
makes no mention of the long-
standing and aldfmingly growing
evils of corruption, red.tapizm,
‘delays and executive wrongs in the
country's sdministration.” (70)

That at the end of the motion, the
tollowing be added, mameily:—

“but regret fhat the Address fails
 te glve an assurance about the corly
and just settlement of the Warmada
L&m m&h between fhe ;hour
cerigd ujarat, Madhya
Pradesh, Mikarashtra and Rajas-

< thant. Ty
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That at the end of the motion, the
following be added, namely: —

“but regret that there is no men-
tion in the Addresg about the
heavy toll of life and property
caused by a terrible cyclone in
Gujarat in 1975." (72)

That at the end of the motion, the
following be added, namely:—

“but regret that there is no
assurance in the Address to give
prompt, substantial and concrete
financial and material assistance to
the Government and people of
Gujarat who have been suffering
for the last three years and more
due to scarcity, drought, floods and
cyclones.™ (73)

That at the end of the motion, the
foliowing I.e added, namely:—

“but regret that the Address fails
to give an assurance that the new
shipyard will be put up at Hajira
near Surat in Gujarat and that iha
new Atomic Power Station would
soon be set up in Gujarat.” (74)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address fails
to tell the nation as to how aind
when the countless detenus would
be freed from jails” (75)

SHRI ERA SEZHIYAN (Kumba-
konam): 1 beg to movei—

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
no mention has been made for im-
mediate withdrawa] of the Emer-
gency, for release of the leaders
and for restorstion of the rightiul
treedom of the Press” (77)

That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address of the
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need for convening by the Prime
Minister a Round-Table Conference
of all-party.leaders for fruitful dis-
cussions and restoration of nor.
malcy in the country.” (78):

That at the end of the motion; the
following be added, namely:—

“but regret that no assurance has

been given in the Address to dispel

. the apprehensions raised on the

suggestions from important sections

of the ruling party to change the

Parliamentary system of domocracy
ir. thjs country.” (79)

That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address about
the severe censorship clamped on
the Press in the cou and n
particular the discrimination shown
to newspapers and journzis
of the Oppositiori parties by putting
a highly objectionable pre-consor-
ship on them. (80)

SHRI C. M, SINHA (Mayurbhanj):
I beg to move:

" That at the end of the motion, the
following be added, namely:—

“but regrét to note that there is
no mention in the Address that the
problems of upliftment of Addivasis
and Harijans have not been re-
moved,” (112)

That at the end of the motion, the
following be added, namely:—

“but regret to note that statistics
cited about the price of commodi-
tieg 'd6 mot correspond with reali-
ties after the declaration of Emer-

SHRI P. K. DEG'(Kalahandi)' I
beg to mave:

That at -the end.of the motion, the
following ¥e added, namely:—

“but regret that in the Address
no mention hgs bea mage. to
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revoke Tthe Proclamﬁtlon o! Emer—

gency, to release the politicat
detenusé and to restore fundamental
rights suspended by the said Pro-
clamation.” (114)

That at the end of the motion, the

following be added, namely:—

“but regret that in the Address
no mentjon has been made to scotch
the widespread speculation of
making drastic changes of the
basic structure of the Constitution
and about an assurance that the
Supreme Court and the High Courts
should not be deprived of their
power to interpret the Constitution.
and other laws and give relief 2o
the citizen under article 32 or 226
of the Constitution against the
excess of the Executive” (115)

That at the end of the motion. the

following be added, namely:—

“but regret that no specific men.
tion has been made in the Address
to take up the Upper Indravati
Project in Orissa as a Central pro-
ject, which will irrigate 500000
acres of chronically draught affect-
ed Kalahandi district and generate
600 Megawat of Hydropower and
develop a huge Aluminium com.
plex due to availability of large
deposits of high grade Bauxite ores
nearby.” (1186) ; !

That at the end of_the motion, the

followtng be added, namely:—

—

“but regref"that the Address does
not ask the Government to spend the
excess revenue out of the disclosures
of black money in investments in
big irrigation and Hydropower ‘pro-
jects.” (117)

SHR] P. M. MEHTA (Bhawnagar):
beg- to move:

That at the end of .the motion, the

following be added, namely:— .

“but regret that there is no men-
tion in the Address about . ghe
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serious  damage to the IMeallh of
Shri Jayaprakash Narayan” (118)

That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address of the names
of the Members of this House who
are detained under MISA and their
condition of health' (119)

That at the énd of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address of the intention
cf the Government to bring the
detained M,Ps. before a court of
law for establishing any charge
concerning disruption of internal
security.” (120)

That at the énd of the motion, the
following be added, namely:

“but regret that there is no men-
tion in the Address of any steps
taken to curb increasing corruption
at every level.™ (121)

That at the end of the motion, the
tollowing be added, namely:

‘“but regret that there is no men.
tion in the Address of a round table
conference of the leaders of all
political parties for ending ‘the
Emergency.” (122)

That at the end of the motion, the
lollowing be added, namely:

“but regret that there is no men-
tion in' the Address of rising un-
employment and measures to be
taken to reduce the same” (123)

That at the end of the motion, the
wllowing be added, namely:

“put regret that there is no men-
tion in the Address about the curbs
put by the Government on the
Press in the country.” (124)

SHRI - SAMAR MUKHERJEE
gHowrah): Mr. Deputy-Speaker, I
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should thank you for allowing me ‘o
read a written speech, for the major
part but from time to time I shall
refer to other issues also extempore,
It will save time and it is written in
a compressed way,

The President has in his Address
stated;

“The declaration of the Emer-
gency on June 25, 1875 the 20-point
economic programme launched on
July 1, 1975 and the steps taken to
tone up efficioncy in all spheres of
national life have had a dramatic
effect on the health of the nation.
Diffidence and apathy have given
place to confidence that we ecan
face our problems successfully if
we are disciplined and united....”

This is not true; it is travesty of
truth. 1 want to prove what I say
with facts.

During the last session of Parlia-
ment our parly leuder. comrade. A
K. Gopalan had voiced our opposition
tno the imposition of the state of
emergency and he had pointed out
that it was intended to suppress all
democratic and trade uniom rights
which had become absolutely neces-
sary for the Government in its
attempt to solve the economic crisis
which was the inevitable result of
the Government’s policies of throwin2
more burdens on the workers and
the common people and protecting the
monopolists, both Indian and foreign,
and other vested interests, Our party
gave a warning in writing and pointed
out that unless the polcies persued by
the Government were changed, the
crisis wag bound to precipitate further.
We made alternative proposals which
were of course rejected and our
worst fears came true. There Is
virtually a plan holiday. The mount-
ing struggle that had taken place in
the years 1873 and 1974 were objective-
ly stated, directed against those poli-
cies. They could have avoided it if
there were basic changes in the policies
but the Government was not prepared
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to do so and hence suppression of
democratic rights had bzen restored to
in a manner that was not done cven
during the British rule. The deciara-
tion of emergency and the events that
had happened since the last session
and the measures that the Govern-
ment had taken during those months
have confirmed what we have said.
Sir, there have been more arrests
of the Members of Parliament since
last session, Mr, Mohan Dharia has
been arrested, Mr, Jagannathrao Joshi
has been arrested. Even the ML.C.
who came from Karnotaka to attend
the Conference of the Inter-Parlia-
mentary Commonwealth Association,
has been detained under MISA because
he led one walk-out during the Con-
frenece. This is how democracy is
being defended by the Government
under the pretext of emergency,

The executive can do what it likes
and the citizen has no remedy. The
Attorney General's arguments in the
Supreme Court on behalf of the Gov-
ernment bring out in the most vivid
manner the absolute nature of the
authoritarianism that the Goyernment
hag clothed itself with, He made the
blatant statement that if a citizen is
ghot dead by a District Magistrate out
of private grudge, even then the
aggrieved party cannot approach the
court, And one can be detained with-
out trial and need not be given the
grounds of his detention. Even the
Courts are not entitlag to know the
grounds.

Freedom of expression has been
totally obliterated. In Congress
governed States, no public meetings
can be held by opposition parties, mass
organisationg Jike trade unions, kisan
sabhasg, etc. Even lawyers cannot hold
g private meeting to have & discussion
on the question of “Civil liberties and
tte Rule of Law”. Twenty-two
ordinances have been promulgated
by the government since the last
/Session and this SBession will be used

" to rubbar-stamp them.
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The Press, under a brutal censur.
ship, cannot publish any criticism of
the Government and the Ruling Party.
The horrible pature of this censorship
has been brought out most glaringly
by the censor disallowing publication
of judgementis of High Court adverse
to the Government, While the censor
disallowed publication of the speeches
of MPs. and allowed publication of
Ministers’ speeches in Parliament, in
Tamil Nadu where a non-Congress
Government is in office, the speeches
of members criticising the Govern-
ment in a debate on a no-contidence
motion were given full publicity., But
the speech of the Chief Minister
replying to the criticisms was prevent-
ed from publication in the Press.

And now the Government has come
out with a set of new ordinances. It
has made the publication of any
matter which the Government consi-
ders might create disaffection against
the Government a punishable offence
The District Magistrate can even con-
fiscate the Press. An appeal against
that officer’s order can be made only
to the Government. And only after
that the Party can appe4l to the High
Court. Any sharp criticism of Gov-
ernment policies will certainly not"
endear it to the people and hence the
Government would consider it an
inciting  disaffection. Even  the
Weekly, Blitz. a consistent supporter
of the Government had to write
through a commentator-”.. this set
of (Press) laws makes the position of
those of us who have been consistent
supporters of the Prime Minister's
policies since 1969 right through the
Emergency very einbarrassing. When
we face the next critic we are bound
to feel shame-faced and are forced to
stay silent,—GUILTY SILENCE.”

Then, where is the democracy for
the defence of which the Emergency
was supposed to have been imposed?

The_ working class and other work.
ing people hwve been the worst vic-
tims, The employer can resort to
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anything —Victirgisation, lay-off, eglo-
sure, retrenchment, increase in work.
load, resort to wage-cut. But the
workers cannot even protest, let alone
strike. Many employers have during
the last six months resorted to all
these and tens of thousands of workers
bave been affected. The workers can-
not fight back this wanion attack on
their standard of living. If they dare
1o do s0, the MISA and DIR are there
in take care of the interests of the
employers and to beat down tihe
workers.

Similar has been the fate of the
employees in Banks, LIC, Commercial
establishments, public undertakings
and State and Cenfral Government
services. The rate of dearness allow-
ance is being systematically reduced
under vne pretext or the other, Over-
time work without any payment is
being extracted. Reg:mentation in
working conditiong is being imposed
Arbitrary dismissals are being resort-
ed tn, but if the employees dare tn
protest, they are threatened with
uetion under MISA or NIR. As for
the peasantry, the prices of com-
cercial crops iike cotlon, jute, elc.
have tumbled but the prices of articlee
mar:ufactured out of them Have not
come down, In many parts even
paddy prices have gone down much
helow the Government's own procure-
ment price, but the Government do
not come to their rescue by purchas-
ing them at support prices. On the
top of this, taxation and other leviez
on the poor and middle peasants have
heen enhanced.

The Prime Minister day In and day
out exhorts the workers to increase
production as the salvation for the
country's ills, but the stark reality is.
what has been produced cannot be
gnld. The factories are closed or the
workers are lajd off. 1 will give a
fiw facts about the recession:

“105 mini steel plants in the coun.
try are closed, but even so, the in-
tegrated steel plants are saddled
with & million tonnes of steel. The
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stockpile of aluminium is =mbout
24,000 tonnes. The automobile in-
dustry is now working at barely
half the capacity and there is a glut
of tyres in the market, The paper
industry is now saddled with unpre-
cedented stocks. The wagon buil-
ders, machiine tool plants and public
enterprises like Integral Coach
Factory and Diesel Locomotive
Works are receiving few new orders
and many units have been forced to
balve their production. There is an
emerging glut of cement and coal
with the authorities who haye been
forced to cut down production to
ciear their stocks.”

Thizs is from the Times of India dated
1ith December, 1975, This is not the
full picture. Cotton textile mills and
nmiany other consumer goods industries
huve laid off workers by the tens of
thousands. The same ig the fate cf
most of the industries producing goods
o) mass consumption,

Small-scale industries are in
doldrums. Traditional industries like
cuir, handloom etc. are facing ruina-
tinn.

This is the state to which the Gov-
crnment has reduced the country's
economy, Even the capacity created,
liftle as it is, cannot be utilised
because the common people have
drastically lost their purchasing power
The per capita annual consumption of
cloth has fallen from the meagre 16
nietres a decade ago to 12 metres.

The way out which the Government
has chosen is to find export markets.
People of the country need not get
more cloth, but export the cloth pro-
duced! And when exports cannot be
had because of ‘stiff competition, sub-
sidise them from people’s money
collected by way of taxation.

As for fresh investments, despite
exhortation, they do not come about
because of this recession. Hence who
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the gilant U5 —dominated multi.
nationkl ‘corporations to invest in
caifiborstion with Indian monopolists,
produce and &xport the products, The
bait is’ Ihgt Imﬂan labour is cheapest
wklng class _resistance will be
cmghed and hence profits are highest
in India for the foreign investor. This
was gpenly stated by the leader of the
Indier delegation of capitalists, Mr.
Raunaq Singh in the US. This is
the policy behind .the emergency!

As to how the energency  has
brought about a new confidence, 1
‘would refer to some recent comments
by one of the top leaders of the party
which is now giving full-throated
support to the emergency and 20-point
programme, Mr, Rajeswar Rao, the
General Secretary of the C.P.I  very
recenily he had an interview with the
Blitz. The Correspondent asked him
the cGuestion—"When the national
emergency was proclaimed and the
'20-Point Programme announced
$ours was almost the only party that
gave wholehearted support to ‘*he
Government, Much has happened since
June, #nd it is common knowledge
that the 20-Point Programme has still
hot gol very much off the ground.
How does the CPI react to this and
What does it propose to do?” Answer:
It is true that the 20-point Programme
§3 'being implemented tardily in the
rural areas. In the industrial sector
it is implemented sometimes in the
reverse direction”, So, this is  the
six-month experience of the General
Secretary of the Party which gives full
throated support to this emergency
and the 20-Point Programme But I
am sorry to say that uptill now the
real thing has not been clear to the
CP] friends. He has commented thatl
jt has been implemented in the re-
verse_direction. No the direction is
-noi reversed. This is the natural direc-
tion tewards which the policies of the
AO¥vErfiment ‘ate ~ going. This is the
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direction for which emergency ‘has
beent clamped amd total attack on
democratic forces has started

I will give you some {dea regarding
the implementation of the 20-Point
Programme. Mr. Rajeshwar Rao says:
“But the most important item of land
reform and enforcement of ceiling
lows are being implemented very tar-
dily. © There is great resistance from
the landlords to the implementation of
the land ceiling laws, According to
Government figures, the surplus area
declared is only 2,35,000 acres. The
area taken possession of is 1,60,000
acres. Of this, only 59,000 acres have
been actually  distributed to over
35,000 Dbeneficiaries. The lessen is
clear” Then, see, how the 20-Point
Programme is being implemented and
how after six months of experience
are these comments are now coming?

The point is, which he has mention-
ed. that the resistance comes from the
landlords to the implementation of the
land ceiling laws, But who are these
landlords? They are the main base of
the Conpress in the villages. They
control Congress Committees  they
control Congress Ministries and their
influence is upto the top. It is not my
argument but this is what is stated by
Shri Rajeshwar Rao a few days back
to the Blitz.

The Fresident in his speech men-
tioned: “Industrial licensing policies
and procedures have been under re-
view. Controls which are no longer
relevant will be removed to increase
production in priority areag and widen
the entrepreneurial base, consistent
with the objective of curbing the
concentration of economic power”. For
the industrialists, for the multi-nation.
a1 corporations and for big mo-
nopolists, no controls, abolition of

" controls ‘and for the workers disci-

pline, double work-loading, . triple
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loading-throw them out from the fac-
teries, Iock-outs, closdres—all in the
nanie of discipline ang production, All
the facilities and rights which have
been acquired by the workers through
Jéng coneistent struggles and even
the .clementary trade umion. rights
have been daken away. Discipline for
working class, employees and the
common-man and for the exploiters
né.-controls, total liberalisation
licences, free hand.

Gone are the days when the Gov-
arnment thundered that it will out
an end to foreign .aid and be self-re-
diant, The Fifth Plan pestulated
zATo nett aid at the end of the Plan.
Bist such are the compulsions of the
path of development that the Govern-
ment has chosen, that the nett inflow
of foreign ald jumped from Rs. 254
crores in 1973 to about Rs. 900 crores
in 1974-75; and for the current year,
it will be over Rs. 1,000 crores. The
World Bank study has recommended
that gross aid to India should rise from
2,352 millfon doHars in 1975-76 to
8,527 million dollars in 1980 and 5.425
million -dellars in 1985. What more
proof is necessary to prove that the
economy is being run for the profits of
the monopolists and their foreign col-
laborators?

To hide these ugly facts, the Gov-
ernment produced the 20-Point Prog-
ramme, It is significant that the Prime
Minister who thundered against the
monopolists during the 1971 elections,
not only had nothing to say against
thert in the 20-Point Programme, but
the day after the imposition of the
Emergency, in special broadcast assur-
ed them that there would be no more
nationalization. And some of the
points in this Programme such as the
liberalization of licensing process are
intended to help them.

What ere the other points in ‘the
Prograrnme? Repetition of commit-
ment to implement some of the Land

about .
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Reforms Acts enacted long ‘4go, house
sites -for. the landless labourers, debt
relief, abolition of bogded labour etec.
The queston ig who or.what prevented
the Government fram implementing
these measures all these years? The
Task Force of the Planning Commis-
sion itself has stated that it was the
lack of political will on the part of
the Government and the ruling party
that was responsible for this. And
will the imposition of Emergency give
them that political will? The UF
Government of West Bengal within a
few months distributed 4 lakh acres of
surplus land because it had the poli-
tical will, a fact which was again ack-
rowledged by the Task Force of the
Planning Commission.

I will again quote ‘Blitz’ from its
issue of the 20th December, 1875. In
the front-page head-line it says:

“Land ‘Daan’ a big flop”. This is how
the 20-Point Programme is implement-
ed. ‘Blitz’ refers to a survey just
before the Chandigarh Congress meet-
ing, by a committee, It says:

“According to the survey prepared
on the eve of the Congress session,
the surplus land so far bestowed on
the landless is a measly 1,36,637
acres all over India"

This is how the 20-Point Program-
me is Leing implemented.

The paper says:

“The record of distribution is still
worse, with only 1,36,637 acres hav-
ing been passed on to the beneficia-
ries."”

But according to a PTI report from
Lucknow:

“A Parliamentary Committee of
Scheduled Castes and Tribes reveals
thay land among them has been al-
lotted on  paper....they have not
been given physical possession of
the land allotted to them.” (Times
of India, December 22, 1975).
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The samé committe has also foting
that many leading Congresemen, in.
cludinig Ministers, held hundreds ang
“thoudands of écres above the cell!hg
in benﬂni namés,

As for abolition of debts the ab.
sence of alternative arrangements for
cheap credit, the poor peasants any
landless are again at the mercy of the
same money-lenders who charge atil]
mare exorbitant rates of interest.

As for abolition of bonded labour, the
increasing army of unemployed in the
countryside makes a mockery of the
law.

Time does not permit me to deal
with other points of the programme.

Contrast all this with the big con-
cessions made to the big business du-
ring this very period. A minimum of
Hs. 250 crores have been given to them
by the Borus Ordinance. The Prime
Minister asks: “Is there any country
where there is a system of bonus?”
We can put a counter question to her:
“Is there any country in the world
where the wages are so low?” And is
not that the very plea advanced ta
the foreign monopolis's to invest in
India?

of po nationalisation,
legalisation of unlicensed capacity.
permission to the monopoly houses
to enter the consumer industries,

Assurance

relief in  taxation, scrapping of
export duties, unlimited  expan-
sion to foreign and Indian

monopely houses in 30 other indus-
tries, increase in price of cement, alu-
minimum, standard cloth etc.. scrapp-
ing nf compulsion to produce standard
cloth to many mills, no levy in the case
of new sugar mills, freezing the cases
against the Birlas etc.—this is an in-
complele list of concessions given to
them. Is there any wonder why the
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entire monopalists support ope.
Moetﬁtummqfﬁhyhﬁhan
had it 20 good befgre..

The ruling nlr.t.r thunders ageinst
fascism. We have been warning that
thy growth of monopalies ang their
collaboration with foreign momopolists
is the breeding ground for the growth
of reaction and fascism. Who but this
Government has helped the growsh .of
the monopoly houses and encoursged
ccllaboration?

The growth of fascism, we know
from historical experience, is preced-
ed by a series of steps attacking the
democratic rights of the working peo—
ple, attacks on the rights of Parlia-
ment Members and Parliamentary ins—
titutions ete.

I want to refer to the following
question 1n the “Blitz"” of 27th Decem-
ber, 1975:

“For all practica] purposes the
Congress seems to be fighting Fasc-
ism with a kind of authoritarianism
without invelving the people. Par-
liament's authority is sought to be
croded, as also that of several other
established institutions. A series of
concessions are given precisely to
those classes which breeq Fascism,;
and the working classes, including
the working peasantry, which are
the mainstay of the  democratic
movement, are badly hit. This being
the patterr of internal development,
can the anti-imperialism of the
Indian Government survive for
long? What js the way out?”

The reply is:

“What ycu say about non-involve-
ment of the people in implementing
the 20-Point Programme, develop-
ment of authoritarian trends, and
concessions to the monopolists is to
2 large extent correct.”
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This u what was also pointed out
in the anti-Fascist Conference in
Patna. Almoit all the speakers who
came to It from outside, pointed that
it is the monopolists who are the
breeding ground of Fascism, and this
Government is opening the doors to
them. There iz a whole monopolist
gang behiad this Government and
they asre shouting outside that they
are hghting Fascism. So, is it not
pretension, is it not a deception on
the people? On the one hand, you are
giving concessiona to multi-national
corporationns and monopolists, on the
other, you are shouting at the top of
your voice that you are fighting fasc-
jsm. A time has come when we must
give a eerlous thought to what is hap-
pening in this country. The Ruling
Party thuaders against fascism, but
they are giving concessions to the
monopolies which are the real breed-
ing grounds of fascism.

The growth of fascism we know
from historical experience, is preced-
ed by a series of steps attacking the
democratie rights of the working peo-
ple, attacks on the rights of Parlia-
ment members and parliamentary ins-
stitutions, cte.  Every ong knows the
kind of semi-fascism that was un-
leashed by the Government of West
Bengal after the 1971 elections when
it was found that our Party won the
largest number of seats in the As-
sembly and the majority of seate in
Parliament in that State even without
most of our allias. What is the use of
thundering against fascism when the
forces treeding them are fattened and
rights of these forces which alone can
fight them are abrogated?

The Prime Minister talks of fighting
the forces of disruption. May we ask
who but her own ministers encourag-
ed the Shiva Sane in Bombay, who
but her own Partymen encouraged the
Lachit Sena in Assam, who but her
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own Partymen incited the Telugu-
speaking people of Telengana ard
the rest of Andhra into, a fratricidal
war against each other? Ang lastly,
who, but her own ministers are giv-
ing the slogan of “sons of the soil”?

The Congress Party talks of re-
actionary parties. But it has no com-
punction in wooing them as a whole, or-
prominent individuals into its fold and
once they join them, may be out of
fear of arrest, they overnight become
progressives. And yet, she has mo
scruples to declare that our Party has
a political alllance with the Jana Sangh
despite our well-known position to
the contrary.

May we ask who but the warring
factions in her own party is responsible
for the President’s rule in U.P.?

The Pr.me Minister thunders against
external dangers and the CIA. We
have been warning precisely against
these dangers. Chille, Bangladesh,
Angola, will have lessons for us. It
is now revealed without a shadow of
doubt that the CIA operates in a big
way through the multi-national cor-
porations. Who but this Government
has given them a strong foothold in
the country  till now” And todzy,
despite all thundering against them
from politicai platforms, including the
world anti-Fascist Conference in
Patna_ the compulsions of the econo-
mic crisis—the recession, the foreign
exchange needs even to keep the exist-
ing capacity gong. ibe collapse of the
imwernal market.—are leading the Gov-
ernment to the wooinz of these very
forces. cespite aid from the Socialist
countries and increased trade with
them. Herein lies the real danger to
the country's independence,

And now the Government is going
to continue the emergency—for what
purpose, cxcept to continue the same
policies?
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How discipline is being applied in
ithe case of people. In. West Bengal,
more than one lakh road-side shop
‘keepers have been complétely elimi-
‘nated. Their shops and houses have
"been demolished. A notice of six hours
or twelve hours was given to them.
It was also announced on the loud-
.gpegker that their ghops and houses
*would be demolished within six hours
by themselves, In some areas, a
sondice of 12 bows war giveo and the
«order was that either they themselves
.demolished their shops ang housea
«wr these shops and houses would be
-demolished by the authority concerned
and they will be charged Rs 60 per
“hour for demolition. Out of fear,
-shops were demolished throwing lakhs
info streets. This is how the discipline
is applied in the case of people. A fear.
is created in their minds that if they
-do not foliow the order serious action
wiil be taken agaimst them:. During
the emergency, more than one lakh
‘shops were completely demolished in
West Bengal. This is the picture not
only in West Bengal alone, but in
-other States also. In Delhi, we have
seen, how jhuggies were demolished
and the hutment dwellers were com-
pletely removed from the foot-path.
When there were heavy showers,
thousands and thousands of families
were dislocateq in the name of disci-
pline and in the name of beautifying
Delhi.

The Government is now  talking
about constitutional amendments, We
have been advocating all these years
that the fundamental right to property
must be removed: the right to work,
to education, to medical care, etc. must
be assured and the fundamental rights
af dhe people mast he anlergad But
what are the amendments that the
Government is proposing? It is stat-
ed that the constitutional amendments
giving more authoritarian powers to
the executive are in the offing. The
Prime Minister talks of the need for a
national debate on this question. No
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Congress party and its allies.

The Prime Minister bu stated that
there must be a national mandate on
the quesﬁog of tundameatal changes in
the "Constitution. But thé Gévernment
proposes that this Parliament where
mandaté ig’ to %xpire in March should
continue for one year more and that
this Parliament should amend' the
Constitution. In 1971, when the full
five-year term 'of thé Parliament was
not over, she went to the polls beca-
use 1€ sufted fer and fer party. Today,
when the full term is over, ghe is not
prepared to, take the verdict of the
people on the Government's perform-
ance during the last five years. Once
you extend the term of Parliament by
one year, this is what will happen. Her
partymen and their allies in Tamil
Nadu are demanding that elsctions to
the State Assembly shoyld not be held
and that the President's rule must be
clamped. In other words, the Congress
rule must be imposed in that State
without a mandate of the people. Why?
Holding elections or not holding elec-
tions dissolutioh of elected Assemblies
suspension of Assemblies and imposi-
tion of President’s rule are all resort-
ed to only to suit the convenience and
the intérest of the Congress party.

Here, 1 want to mention the sudden’
arrest of our party leaders, almost 100,
in Kerala on 28th Seplember. What
was the reason? The reason was that
Kerala Congress should be pressurised
to leave link with the CPI(M) and
should be forced to  join the ruling
front. So, some terror atmosphere I8
necessary. 1 was told by the leaders of
the Kerala Congress that they were
brought to Delhi and they were given
two offers. If you do not join, you
will face the conseguences your vlace
will be in prisons ss CPI(M).. (Inter-
ruptions) It is a fact; I know it If you
join, you will get place in the Ministry,
become Minister. This ia how the par-
liamentary democracy is being defend-
ed in India.

The Tripura Opposilion leaders are
still in jail under MISA. Mr. Chakra.
varty and others have been sent from
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Agartala to Bellore Jail. I met Mr.
Chakravarty only 13 days before. I
talked to the Chief Minister. Why have
they been arrested? It is because the
ruling party feared that they would
lose the majority during the budget
session as the dissident group may
join the Opposition. “That is why, to
solve the internal crisis of the ruling
party, all the Opposition of the ruling
party, all the Opposition MLAs, Oppo-
sition leader were  arrested under
MISA.

It is also a fact that five dissident
Muslim League leaders in Kerala have
been arrested under MISA. Similar
pressure is working on them so that
they may not join the Opposition
there. This is how the democracy is
functioning. And you say, you are de-
fending democracy here.

The march of this tren:d will not only
lead to vne-party dictatorship but to
a coterie in that party holding all
powers in jitg hands.

Herein lies the biggest danger. For,
as the English saying goes, “Absolute
power corrupts absolutely".

On behalf of my Party, | demand
the retracing of this dangerous path:
lift the emergency, release all the
politica] prisoners, annul all the dgra-
conian laws and hold free and fair
elections that are due and seek the
verdict of the people,

I appeal to all people, to whichever
party they may belong, to realise the
danger to the country, to the demo-
cratic rights of the people, that all
these measures harbinger and to raise
their voice without fear or favour,
whatever may be the price they may
‘have to pay for it

I am confident that our people will
realise from their own bitter expe-
rience the r'éa1 meaning of these
measures and thwart them.

Regarding Chasnala, I personally
visited this place. I will not deal with
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it here but will refer to it during
discussion on that issue.

SHRI MOINUL HAQUE CHOU-
DHARY (Dhubri): Mr. Deputy Spea-
ker, Sir, I take my stand to support
the motion moved before the House.
I will not dilate on it and take up
much time to describe before this
House under  what circumstances
emergency was  proclaimed in the
country because not only had the cir-
cumstances been stated during the
debate that took place in this House
supporting the emergency, but even in
the course of the speech of the mover
today, he had elaborated on it,

Sir, the Congress Party and the
Government adopted the philosophy
that freedom should not only be poli-
tical but there should be economic
freedom as well. When oyr beloved
Prime Minister tried to translate it
fully into action so that our freedom
will have social content, at that time
various forces raised their heads. The
Hydera-headed demons of right re-
action, the left adventurists and fas-
cists all combined together because
they could not tolerate the supermacy
of the people. Merely because some
people speak of socialism or even
communism, it does not mean that
they cannot be fascists. In the world
today there are countries which pro-
poses to be Socialists or Cominunists
where there is fascism in on form or
another: it iz not confined to capitalist
countries alone. I have been compelled
to make this remark because of the
speech that has just preceded me.
Before I spoke, the Leader of the
CPI(M) had spoken ag if in this
country there is no democracy, there
is no freedom. Sir, the emergency was
declared on the 25th June 1975 under
circumstances which are very well
known to us. It has been questioned
as to why there should be any emer-
gency. We need not look to anybody;
our own Constitution has provided for
it. The founding fathers of the Consti-
tution knew that there could be
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circumstances within the country due
to a situation arising within the
country, for which emergency should
be declared. Now, if the Constitution
is the supreme law of this country,
where ig the question of finding sup-
port from elsewhere ag to why, under
certain  circumstances, emergency
should not be declared? It is too well
known that the forves were work-
ing to wundermine freedom, inte-
grity of the nation, democracy,
secularism and socinlism. These values
of life mean so much to the pople of
India, to safeguard the same, emer-
gency had been declored. Just now a
claim has been made that the emer-
gency should be iifted. I would em-
phatically say that the Emergency
should be lifted only when the
circumstances improve, only when
there will be no anti-democratic
forces who wili be undermining demo-
cracy in this country, the forces of
secularism jn this country, the forces
of socialism in thig country; Emer-
gency should be lifted only when there
is no political or economic indiscipline.
Political and economic indiscipline had
cost us lives; the common masses of
this gountry had suffered very bitterly,
immensely. That is why. Shri Shankar
Dayal Singh said that, in his Consti-
tuency, he was asked by people as
to why Emergency was not clamped
in this country earlier. I have the
samg eXperience 50 far ag the people
of my part of the country are con-
cerned. Emergency should be lifted
only when the forces which are trying
{0 weuaken the Central Government
are completely liquidated. The people
of Indla very well know that, when
there was a benevolent strong Central
Goverament, this country had pease

and prosperity. The golden ages we
talk of in the times of Ashoka and
Akbar were possible because of
benevnlent strong Central Govern-
ments There are some people in this
sountry who are trying to weaken
mo Central Government, so that the
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areas of thiz country may raise their
heads and the unity of this country
is jeopardized. The great people of
India made very great sacrifices for
the freedom of thig country; they got
us freedom making all sacrifices, not
only to give us political emancipation
but also to emancipate ourselves
economically. Therefore, so long as
these forcegs are not liquidated, there
cannot be any question of lifting the
Emergency.

Shri Samar Mukherjee was com-
plaining about press censorship, He
knows very well how this press bchav-
ed all these year, They have been be-
having in a very irresponsible manner
1 have had heard him speaking in this
House that the Indian press was con-
trolled by monopolists, But today he is
talking alternately that the emergency
has helped he monupolists On the other
hand he should have added to what
he had said earlier although T do not
agree with his premise—that these
monopolists have been brought under
control by the press censorship, Now
they are not able ty spread hatred
amongest the citizeng of this country
or play one set of citizens against
another; they are not able to indulge
in a compaign of hatred and suspicion
which was the role mostly played by
the major press in this country.

The happenings within the country
and in the neighbouring countries and
also the movementl of foreign ships in
the Indian Ocean would show that
there is a great justification for the
declaration of Emergency even from
the point of view of fear of external
threat and aggression. What has hap-
pened in Bangladesh could have
happened in any other country also,
including ourg if our Government had
not been vigilant and if there had
been no Emergency here.

L]

As I have said, people have wel-
comed Emergency for another reason
also ....We all know that the entire
world was passing through economic
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diffculties. India was not an exception
to it. Of course, India had certain
other independent causes also for the
deterioration of the economic situation
in this country—conflict with Pakistan,
the refugee influx as a result of atro-
cities in former' East Pukistan, the
international monetary instability, the
bad weather due to which agriculture
suffered in this country, inflation all
over the world, the steep increase in
the prices of some of the very neces-
sary imported goods like food,
nitrogenous fertilisers, and crude oil;
all these had added to our difficulties
on the economic front. Now, at that
particular hour, when the country
should have risen as one man and
faced the economiq prioblems, what
gome of the Opposition did was to
adg fuel to the fire; they had created
chaos and indiscipline in the country,
so that the wheel of production was
stopped, so that the transport was
paralysed, so that there was no law
and order. At a time when the country
should have conserved its last pie to
save the people from the economic
distress, these people behaved most
irresponsibly, and that is why, the
gituation came. Now, as a result of the
20-point economic programme and
also the strong measures taken by
the Government, these people who
had been indufging in anti-social acti-
vities, including smuggling, evasion of
tax and violation of foreign exchange
regulations, have been properly dealt
with. As a result of this, we have seen
that India is the first country which
has been able to contain the inflation.
There had been ten per cent decrease
in the price level generally and the
most significant thing is that there is
a decrease of twenty per cent in the
price level in the food front after the
clamping of the Fmergency

15.00 hrs.

Two months ago, I had been_ to
varfous countries in Europe. My triend
Shri Indrajit Gupta was also with us.
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SHRI INDRAJIT GUPTA (Alipore):
I was with you only in London,

SHRI MOINUL HAQUE CHOU-
DHARY: [ have been to uther coun-
tries also. From our personal experi-
ence, I can say that none of these
countries has been able to stop the
spiral of price rise. Even Swilzerland
which is supposed to be having one
of the strongest economies in the world
is suffering not only from the prob-
lems of richmen, they are also suffer-
ing from the problems of poor men.
All the developing countries are in
dificulties. Even the rich countries
have terrific difficulties. ] happened to
meel hote! men, taximen and the
ordinary people, who are the working
force, all had complaints of the rising
prices and the difficulties through
which they were passing. But here
thanks to the 20.point nrogramme and
the strong measures that have heen
taken by Government and the steps
taken to gear up the nroduction—
which was one uf the most significant
things in this Emergency. The infla-
tion has been contained as the output
of coal, steel, aluminium. nitrogenous
fertilizer, cement, electricity etc. has
gone up. [ need not give the figures,
because these have already been given
by Shri Dinesh Chandra Goswami in
the course of his speech.

Even in the public sector, the pro-
duction has gone up by 15 per cent
over the last year, Significant im-
provement has been made in the
matter of transport and wagon move-
ment. This was one of the biggest
bottlenecks for which we suffered on
every front, particularly the produc-
tion of energy. Shri Mukherjee did
not talk about this significant progress
made by the country. He is appml:mn—
sive about the second look being given
to the industrial licensing  policy.
What is wrong in this? The President
has not committed anything: he has
not said that Government is going t_o
completely change our policy of soci-
glism. On the other hand, he has said
that we are wedded to this policy-
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The time has come when we will have
to look to these guestions. Production
is absolutaly necessary; diversification
is also necessary in certain flelds, All
over the world, as a result of inflation
and certain changes that have come,
there are difficulties in production. To
cite an example, he mentioned about
the automobile industry. Even in a
country like United States of America,
the automobile industry is in doldrums
because of the increase in prices of
petroleum products. Hence, [ myself
feel that it is time for us to look into
certain matters so far as the industry
1s concerned. It is high time that we
should do the quality control if we
want to have more exports which is
very necessary for the country., We
should also have diversification. as I
said, and we must see that some of
the things that we promised to the
people are done. In this connection,
I would submit to the Government
to consider about expediting the re-
port of the Sarkar Commission about
the Monopoly Houses. This is a matter
which has been waiting for too long
a period. It should be expedited. 1
would also submit in this connection
that it is time for us to have a na-
tional wage policy. Unless this is
done, probably in the fleld of produe.
tion we will not be able to maximise
the production and also achieve the
best quality production from our
workers,

The last but an important thing I
would like to submit is about the
question of a change in the Constitu-
tion. I would lend my support to
those who hold the view that a con-
stitution is a document which should
answer to ihe changing needs of the
society and the demands of the time.
It is said that one generation cannot
bind the aspirations of snother gener-
ation. Therefore, every twenty years
the people should have the right to
amend the constitution to suit the
needs of the time. We have seen that
countries have been changing their
congtifutions according to their needs
either through the courts or through
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the rhahinery of their legislatures. In
fact, when our founding fathers pro-
vided Article 368 in the Constitution,
have envisaged changes in the Con-
stitution. We ourselves by the 24th
Amendment to the Constitution have
changed the words ‘Procedure to the
amendment of the Constitution' to the
words ‘Powers of the Parliament to
amend the Constitution and procedure
thereof’. Therefore, we are certainly
the supreme body and whatever road-
blocks are there, we should remove
them in order to give full rontent to
our social and political policies. We
must to this extent look into the Con-
stitution and wherever necessary, we
must change it.

With these words, I support the
motion and thanks you for giving me
an opporiunity to speak.

SHRI INDRAJIT GUPTA (Alipore):
I do not know how much of the pro-
ceedings of this Jdebate are going to
be communicated to the country at
large through the Press.

SHRI G. VISWANATHAN (Wandi-
wash). Only '‘So and so also spoke’.

SHR] INDRAJIT GUPTA: A short-
while ago I have come to know of the
latest order which has been issued by
the Chief. Censor to the representa-
tives of the Press and am sorry (o
find that that order amounts to a
retrograde slep even in the context of
the censorship as it has been operating
unti!l now. You gzll remember that
we have been told on several occasions
that there is practically no kind of
imposed censorship now, that only
certain guidelines have been laid down
and that the Press or anybodyelse is
free to operate within those guidelines.
Even from that standard there is now
a sliding back. The order of the Chief
Censor which is exhibited prominently
on the Notice Board upstairs, if any-
body cares to see it, does not mention
anything more about the guidelines or
anything. It is very catergorical and
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says that nothing must be published
and pothing must be printed of the
proceedings of this Parliameut with-
out being subjected to scrutiny by the
Censors. So even the broad guidelines
within which they were expected to
function at their own risk—the Gov-
ernment has always got the power and
if anybody, in their opinion, violates
those guidelines, they can always take
action—are not there and now it seems
they are not even prepared to allow
the Press to function within those
guidelines. The Chief Censor has said
catergorically that every single word
must be subjected to pre-censorship
before it can be published. I regret
this very much. It will not act only
against us and the Opposition, it will
act against everybody. We have just
elected a new Speaker and. if I had
only an inkling of it yesterday, when
felicitating him 1 would have urged
upon him this also that after all the
guidelines within which the Press is
expected to function may be there—I
am all for it—but this should not be
dictated by the Chief Censor. After all,
the Speaker, as the Custodian of the
House, should also have a say in il
He should be the authority for laying
down the goideflines for reporting the
proceedings of the House over which
.he presides, but that is not being done.
Any way, that is why 1 was telling
some of my friends it is a futile exer-
cise participating in this debate.

As far. as emergency is concerned
or the 20 point programme is concern-
ed, my friend Shri, Samar Mukherjee
appears to taumt that our party has
been giving fullithroated support to
emergency and the twenty point pro-
gramme,. whereas experience is that
certain undesirable things are taking
place. 1 am thankful for the addi-
tional extra publicity he gave to Rajes-
war Rao’s interview to the Blitz. We
bave not hidden what we want to say.
We have started quite openly—and I
repeat it—it is the view of our party
that this emergency was imposed at a
pritical time in the life of our country
with a purpose. which it is the duty of
the ruling. party.to pursue and if it
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does not pursue it, then the couniry-
will come to its own conclusions. That
purpose was, emergency or the stern
powers, the drastic measures taken.
should be aimed against those forces.
—those reactionery furces, which with
certain external help were trying to
subvert democracy in this country and
if possible to seize power. That is the
purpose of the emergency. It is not
the purpose of the emergency to use
these powers against the common peo-
ple of this country. Our slogan should
be ‘emergency against the enemies of
the country and democracy for the-
people of the country’. That is  the
way to fight fascism, that is the way
to fight imperialist pressures and neo-
imporialist conspiracies. Certainly we-
have given full throated support to the-
emergency and the twenty point pro-
gramme if they are carried out and
implemented in the proper spirit, But
1 do not think Shri Samar Mukherjee's.
party has done that at any stage and
he has not told us, he has not explain--
ed to us how by supporting the agita-
tion led by Jaya Prakash Narayan,
how their party participating in his
demonstration and rallies in Calcutta
how by marching along with all the:
motley crowd which was led by Java
Prakash Narayan consisting éf re-
aclionaries, Communalists and pro-
imperialist people, how this parly
which agreed to leave its flag at home-
and participated in the march with-
out any flag or banner or anything,
how they were helping the cause of
fighting fascism. You do’ nat fight fas-
cism by joining hands with the fascist
forces I am surprised how & party call-
ing itself marxist Joes not realise {hat
if those people came 12 power, I do not
know what they would do to Mifs.
Gandhi or‘anybody else but I know
very well what they will do to you
or me. "They would not spare you or
me, we are quite sure about that.

Angther point which the Communist
Party Marxist is not able to reply to
is this if all these things are true
which Shri Samar Mukherjee has said

-how does it explain that all the worst

imperialist forces -in. the world are
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so angry with India and are attacking
India, since 28tn June and carrying
on a tremendous campaign throughout
the world. denigrating this country,
attacking the Government. attacking
the Prime Minister personally and
shedding crocodile tears on what they
call demise of democracy here. Since
when have they become big demo-
crats? We should think over this
matter. It is no use glossing over the
grave danger and menace which has
gone on developing in this country.
which if allowed .0 continue might
have led to very very dangerous conse-
quences as We have se'r. happening in
so many other countries rcund about.
So, on that point my party is o_.le
clear and quile firm and we do not be-
lieve that that danger is over. We do
not believe that that danger hus Leen
suppressed. I am une with the Prime
Minister in the statements-—categur:cal
and forthright statements that she has
been making recently about the ex!er-
nal and interna. danger. There cun be
no two questions on ihis. She has even
said at Chandigarh in one of her
sveeches if she has been reported
«correctly that certain people, certain
individuals who are known to have
carried out or participated in some of
these conspiracies in otaer coun'ries
in the toppling operations, some of
them are known to be in this count:y
.at present. She said: We know who
they are. It is a wvery serious thing
for a Prime Minister to say so. If
.any of those persons are here in the
.guise of personnel of foreign embassies
or diplomats or in any one of the
various institutions attached to these
embassies, if any of those persons
+could be identified as being what is
virtually called ClA agents. masquerad-
ing as diplomats—as we know they
have done in many countries as they
themselves have revealed it, —then, I
want to know why the Government of
India should not ask the Government
of the USA or whichever Government

it is, to declare those persons persona
mon grata, asking the Americaa Gov.
#o remove fhem from here. You know
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they are conspirators, topplérs, wha
have been doitig this game In country
after country. If the Government
takes such action the people of the
country will learn a lot and their
vigilance will be doubly increasad, they
will understand bow this sort of
nefarious game is going on. Of course
if you are afraid of offending some
Government, that is a different matter,
we do it at our own peril

The real question now is: Have there
been any positive gains? Certainly,
there have been some positive gains
and it would be wrong to deny these.
The galloping rate of infation has cer-
tainly been checked. Whether it will
be a permanent teature, I have grave
doubts about this. unless certain other
measures are taken. But, for the time
being, this has been checked although
it has not yet so far reflected itself
in regard to retail and consumer
prices for the ordinary man, Never-
theless it is a pos.tive development.
We are glad to know that guite a sub-
stantial amount of undisclosed and
concealed income and wealth has been
unearthed although there also, I must
say. it touches only a fringe of the
pioclem, 1! is necessary to say this
because some effusive and euphoric
statements are being made. There is
the Voluntary Disclosure Scheme about
which I would like to say many things
but I would not say anything now .
because of lack of time. Even if 1,000
or 1100 crores has been unearthed,
what I say is. this is only touching a
fringe of the tota! assessed black
money, the parallel economy, function.-
ing in this country, even as the
Wanchoo Committee has stated. Cer-
tainly, production has improved, but
now the guestion is this, We have to
judge things by their implementation,
the acid test of implementation. The
acid test is not the declarations; pro-
mises and assurances and speechea
that they make galore. The acid test
is only Implementation in practice,
about which the General Secretary of
my Party has expressed ‘& lot of
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misgiving because now there should be
no obstacle to implementation. In these
conditions of emergency, what are the
specific obstacles to implementation?
This is the question now and t(he Gov-
ernment must tell us abouil that. Who
is coming in their way?

And do you claim that the Twenty.
point programme is being implemented
satisfactorily? Nobody can claim it,
nobody with any honesty can claim it,
who is coming in the way? I find the
other day at Visakhapatnam, as re-
ported in "The Hindu” Lhe Prime
Minister’s son in a public speech has
told a Rally—it was a Youth Rally—
that certain people inside the Congress
landed gentry, are also creating resist-
ance to the vcarrying out of land re-
forms and other programmes, He
asked the youth therc to keep an eye
on these people, 1 welcome this stale.
ment. But, then? Who is keeping an
eye—this is what I wanted o know?
There is no use your and my keeping
an eye. So we have hearrd statistical
reports about how mony acres of land
have been distributed; how many
families are benefiled and how many
got the house sites and so on, But I
take a!l this with a pinch of salt, I
checked them against reports which
we get also from down below from
various States. of course some land
has been distributed; some house siles
have been distributed to Harijans—1I
do not deny it. But the closest scru-
finy is needed to see what kind of
land is it; in some casez only pattas
have been given and not land as vel.
1 do not know whether it is a fact that
in some cases the poorest people who
have got nothing, no capital. no cattle,
no plough are being compelled also to
sell away those pattas, In many cases
the land that is being given i¢ situated
in such a place where there cannot be
any possible cultivation because of the
poor quality of the soil and the land
is liable to be  inundated by water
"every year. So, the president has said
here quite clearly that—

‘Government invites the full
cooperation of the people as this
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is the people's programme and
canno{ be implemented by official
agencies alone'.

Why was it necessary for the Presi-
dent io point this out? If everything
is not going on so well, why is the
pecple's cooperation not being sought
ang oblained? Why was it necessary
for the President to point out this
particular thing that the official agen-
cies are not adequate? I am glad
that this has been noted down. Many
people tell me, many friends inside
the Ruling Party—I won't name
them—tell me in ordinary private
conversation that ‘we have not got
any mass organisation or that kind of
parly organisaton down at the grass-
rooi levels. What can we do? We
have to depend on the official machi-
nerv.’” If vou depend on the official
machinery which is hand in glove
with these vested interests, with these
landlords and others. how do you
expect the programme to be carried
out? That is why the Communist
Partyv, from the first day, has been
saying ‘set up some sort of popular
committees; let there be proper
pecple’s committees at the grassroot
levels and let these committees be
given some powers so that they can
ensure, in cooperation with the
administration. that proper implemen-
tation is done. Unless this is done,
1 am afraid, nothing will happen.

Then there is mention here also in
the President's Address of the fact
that ‘steps will be taken to ensure
the modernisation of industries like
textiles and sugar which are engaged
in the mass consumption goods'
1 am sorry to say that in this period
svme of the most shameless conces-
sions have been made to the textile
magnates and sugar magnates. Is
there any doubt about it? You have
jncreased this quota of free-sale sugar
and reduced the quota of levy sugar.
You have Ilberated these textile mills
from the responsibility of producing
the standard cloth, cheap cloth for
the people which is the objective.
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But what is the use of allowing them
to concentrate on the higher priced
or higher profitmaking cloth? What
is the whole object of this exercise?
Do you want 1o strengthen or weaken
the forces of democracy in this
country? Which are the forces which
are against the democracy in this
country? On this point T find myself
in agreement with what Mr. Samar
Mukherjee hag said.

Of course, the Reserve Bank of
Jadiz has rovantly made @ study, av
you know—some of you might have
seen it—of 1501 companies in the
private sector—I cannot go through
all those figures now—and the Reserve
Bank has demonstrated how over the
last five or six years, these 1501
companies have prospered, how their
prefits after taxation. their net assets.
their dividends have all gone up.
And you want to go on giving more
concessions t{o them or removing
controls and everything in the hope
that they are going to serve the
country’s inlerest by increasing pro-
duction. These are the very people

who are hand in glove with these big-

monopolists—with these foreign multi-
national-companies. The Prime
Minister at least knows very well
that these are the channels or the
conduit pipeg through which the CIA,
the imperialist influence or neo-
colenialist pressures are exercised on
s0 many countries., Where is the
vigilance? What vigilunce is being
exercised ! My charge is, though they
took 5 very correct step, there ix no
vigilance. Vigilance is against the
wrong people. You have repeatedly
amended MISA in order to plug all
the loopholes and make it absclutely
foolproof. The bureaucracy which is
going to implement this MISA is
being armed with terrific yrower. But
what do we find the bureaucracy
doing ‘at the same time’. We have
made many representations. The Jan
Sangh and RSS people are being
released every day—not by the courts
“but by administrative action. The
‘Home Minister is interested. Again
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we will give him the representation.
No action is taken. The Jan Sengh
and the RSS elements are being
released everyday In various States in
the name of review by the official
machinery and you go on giving
terrific powers to the same bureau-
cracy in order to control whom?
Various people who are still sitting i
high positiong in the officialdom are
known to be sympathisers and even
active followers of the RSS and the
Anand Marga. We have reported
about several officials who are report-
ed not only to be devotees of Anand
Marga but Acharyas of Anang Marga.
Have you taken any action against
them? You wouldn's touch them.
That is why people feel bitter. 1 do
not plead for immunity from arrest
for MPs. The poinl is vou must see
in the concrete how these powers are
being used. misused or abused. We
are not functioning in a vacuum.
Here everyday in Delhi Bhagwati
Jagran funclions are going on. You
are allowing them. It is a good
gathering place for all RSS and Jan
Sangh people. Permission is given in
Delhi. Big open air functions are going
on but when the Communist Party
celebrated recently itg 50th anniver-
sary here in Delhi  permission was
refused even for holding a Mushiara,
permission was refusel for hoiding en
exhibition, permission was refused for
holding any kind of meeting but
Bhagwati Jagran is poing on everyday.
And. of course, Congress party meei-
ings are permitted. Firstly, the excuse
given to us was that if we give
permission to oOne party then other
people cannot be refused. That is
why we do not allow. Now, what do
we find? Congress people can hold
meetingg in Delhi, Permission is
never refused and Bhagwati Jagran
meetings are going op but the Com-
munist Party was npt permitted here
to hold a meeting, an exhibition or
anything in connection with ita 50th
anniversary. Whom are you fighting?
Which are the forces you sre using
the power against? Whom are you
trying to suppress and whom are you
trying to strengthen?
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I do not wish to say much about
what Mr. Samar Mukherjee has
already gaid. I have made a point
here about the eviction of poor people,
What have they done? Are they
part of the right reactionary forces—
the urban poor people who live in
Jhuggis and Jhaunpris, people who
are hawkers and small stal] holders
and have built little houses for them-
selves? [ agree that in yome places
they may have encroached unautho-
rised langq and those structures should
be removed. But, surely, in such
cases also some alternative siles must
be provided. Is it not a human prob-
lem?

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHU RA.
MAIAH): They are provided,

SHRI INDRAJIT GUPTA: They are
provided 25 miles away, About three
lakhs of peuple,  jhuggi-jhonpad:
dwellers in De.hi have been removed
20—25 mules away. They have lost
their entire livelihood. Their livelihood
comes from smuall domestic services.
Somebody cleans molor cars, some-
body is a sweeper and so on. They
have all Leen removed 25 miles away,
In the so-.valled unauthorise colonies.
for which they had paid money for
the land, the houses, pucca houses,
huve been demolizhed; even o hospita!
has been demol'shed in a coluny. How
are you helping  the fight against
fascism and reaclion, 1 want to under-
stand? The Prime Minister knows
very well that the strongest supporl
that she has got up to now, has been

from the poorer sections. She has
repeated this many times in her
speeches. Why do vou antagonise this

urban poor unnecessarily? Is there no
other important work to be done in
the country? Is priority to be given to
this first, displacement of jhuggi-
jhonpadi, dwellers, small-shop-keepers
stall-holders and people of low and
middle income groups having small
houses without any proper rehabilita-
tion? What is the point? Why do you
:want, to antagonise these people? Or,
ig it that there are some people who
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are doing it deliberately with the
ulterior motive of making these people
anti-Emergency and anti- Fovernment,
Jan Sanghi people silling inside the
administration? [ would like to know.
Why is this sabotage being carried on?

The other section is the working
class for whom the Prime WMinister
has expressed concern many times.
Everybody knows it, how they have
cooperated during this Emergency
period. They have not gone on strikes
arvl the like. You may say, it is due
to fcar. But, is there fear only for the
workers; fear is not there for the
employers. A spate of lock.outs is
going on and there have been closures,
retrenchments. lock-ouls and lay-offs.
West Bengal is the worst affected in
this. 1 know, how the State Govern-
ment is worried about it, They do not
even bother o consult the State Gov-
crnment. This National Tobacco Com-
pany of Mr, R. P. Goenka. who has
many friends in the ruling party 1
know, dp not even bother to tell the
State Government. One day, they just
put up a notice saying ‘1180 workers
are sacked from today.’ The whole
factory is on strike for the last five
months and nothing is  being done.
But the workers have cooperated in
maintaining production and transport.
This has bheen acknowledged by the
President alsnp. What is their reward
Sk

First, their bonus rights have been
{aken away. These bonus rights which
have been taken awav were incorpor-
ated iu a legislation brought by this
very Government. This very House
had passed the Payment of Bonus Act.
Now, these rights have been taken
away without any prior consultations
and discussions in the various bi-
partite and tri-partite forums: nothing
has been done. Even the INTUC was
not consulted. I know how bitter the
INTUC friends are. They may not be
in a position to speak out.

Whereas, the dividend restrictions
have been removed. The restrictions
which has been placed on the distri-
bution of dividends; as a sort of
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balancing factor, that part of it, have
been removed. But, the bonus rights
have been taken away, Atlempts are
being made to introduce a seven-day
working week. You may say. ‘what
is wrong with it?. What is wrong with
that 'is, you are unnecessarily irritat-
ing the workers, who would like to
have, like all human beings, a common
weekly holiday, They would like to
enjoy a common weekly holiday, which
is a right for which the trade unions
have fought for many many years.
But, by imposing the seven.day work-
ing week; production is not going to
increase like anything. When there
is no power, when there is no raw
materizl and when the emplovers are
closing down factories and restricting
production in order to create artificial
scarcity. you are imposing the seven-
day working week. The National Apex
Body unfortunately has proved power-
less to intervene against these em-.
ployers and several State Governments.
I think half a dozen of them, have
clearly stated that they are not going
to put up apex bodies, constilule apex
bodies, in their States at all. What
have you done about it?

Workers' participation
ment was a point included in the
twenty.point programme. We wel.
comed it—if it was properly carried
out. The scheme that has finally
emerged, 1s, I must say, I must call i,
a hoax and nothing more. There is
nothing about workers' participation
in it. It is not workers' participation
at all in management; it is just a
Scheme by which they can be com-
pelled to do more production, but they
will have no access, no say in anything
to do with management matters. So
what is the point?

in manage-

This morning, we have already had
mentioned here—] do not wish to re-
peat it—about negligence of manage-
ments which has resulted, for exam-
ple, in ‘the Chasnalla tragedy or the
fact of the victimisation of railway-
nven who are still out.
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1 will make one point more about
this working class front. I will just
mention it—I do not wish to go into
details now. There is a sinister move
afoot, I say it with a sense of res-
ponsihility, in which some members of
the ruling party»—] do not say the
Government or the ruling party as a
whole. but some members of the rul-
ing pariy—have involved themselves.
What sinister move is thal at a time
when the working class is called upon
to render its utmost for production
and transport, some people are mak-
ing an attempt to disrupt and divide
certain well-established and recognised
trade unions in the public sector peed-
lessly, to split the unions, divide those
unions and put worker against worker.
1 propose to give the full facts to the
Prime Minister and ask her whether
it is in the interest of the country, of
production and transport.

Then 1 will just say a word or two
altout some of these foreign policy
matters which have been mentlioneid
here. in the President's Address, The
need for strengthening cooperalion
with the USA has been mentioned
here

“We desire a mature anrd construc-

tive relationship with the United
States of America”.
Well. nobody objects to that. But

strengthening co-operation should not
mean compromising on our principles.
Something has happened recently in
the UN over Puerto Rico which did
not bring any credit to India, and
the westlern, imperialist press was
gleeful, happy, about i, that India had
voted along with the US to see that
the question of Puerto Rico, the inde-
pendence of Puerio Rico, was not taken
up but was postponed and shelved
from the agenda.

All of us are, I think, unanimeus in
rondemning the junta, the military
junta, and its atrocities in Chile. Re-
cently in the papers we had read that



233 Motion of Thanks PAUSA 18 1807 (SAKA)

on President’s Address

a delegation had come here of what
are called Andean countries. That in-
cludes Peru, Ecuador, Colombia and
Chile—Chile means in this context the
present military junta there. That
delegation came here, spent quite some
time here in order to explore ways
and mean of receiving collaboration,
technical and other, from India. I do
not know the details of the agreement
which have been reached because they
have not been published, But some
agreements have been made for giving
various types of technical, technologi-
cal gnd oiher help 1o these couniries.
I only would like to be satisfied that
Chile is not included among the reci-
pients of Indian aid, If it is I am
afraid it will do no good to our image
in the international community. We
should be careful and cautious about
these things.

Then there is a mention here. of
course, aboul the Kudremukh Iren
Ore Project, a project on which agree-
ment has been reached with Iran.
Well, that is all right may be quite
profitable for us also. But I just want
to soun:d a note of warning, Subse.
guent to this agreement, of course
we are reading al' these reports about
how jont armamenis production s
going to be developed 1By Pakistan.
Iran and Turkev. 1  think nolody
here has any illus:ions that in  the
event of any future contlict, heaven
forbid. if we are involved again in any
such conflict, I do not think we have
any illusions that some of these ccun-
tries will automatically be against us
always.

SHR]1 S. A, SHAMIM (SRINAGAR):
Don’'t worry; Bansi Lal will defend us.

SHRI INDRAJIT GUPTA: 1 want
Bansi Lal to defend us, but I do not
want Bansi Lal's {riends to sell our
iron ore to Iran to be converted into
weapons which the Pakistanis will
use against us, That 1 do not want.

Finally, the question of Angola.
Angola is mentioned here briefly, “We
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cannot but condemn armed interven-
tion by South Africa in the internal
affairs of Angola”. But anybody can
understand that it is not only South
Africa. The Angolan people and the
Angolan liberation movement and the
Government established at Luanda are
being attacked by a combined band of
South African mercenaries, Portuguese
mercenaries and the American; there
is no doubt about it. President Ford
is making it clear every day. This is
the first time that a battle for libera-
tion on African soil has taken this
form and [ want (o know why the
Government of India is hesitating on
this issue, and why we should not give
recognition, as so many other countries
have done, to the Government at
Luanda which is fighting against the
worst iype of rascism and imperalism
trying to keep a foothold there for
the sake of its rich copper and other
mineral deposits. We are in agree-
ment with the general tenor of our
country's foreign policy and certainly
we have got a good image bLefore the
world as a non-aligned, freedom lov-
ing country supporting those countries
which are fighting for their indepen-
dence, taking a firm stand against
imperialism and colonialism. We are
proud of that and that is why I should
like to point out that we should do
nothing which would in any way
tarnish this image or take away the
credit which we have earned.

Finally, I am purprised to find that
the President's address contains no
mention of any sort, direct or indirect.
relating to the prospects or the desir-
ability of constitutional changes. 1
do not know what I should conclude
from this. Should I conclude from
this that constitutional chances are
not on the anvil and that for the
moment the whole matter has been
shelved? One can conclude so. But
that is not a happy conclusion because
I do want the Constitution to be
changed. Many friend have spoken
about it, that the Constitution needs
radical reforms and radical changes
to bring it in line with the needs of
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nomie programme without any inter-
ruption and hindrance. We are all
for that. But, in recent days, as we
all know, there had been loud talk
and there have heen documents circu-
lating around, which have been pub-
lishea also. The authorship of course
is not clearly revealed. Many quarters
of the ruling party are actively lobby-
ing the ideas contained in that docu-
ment and this was cerlainly advocating
a line which would mean very serious
and fundamental changed in the basic
structure of this couniry, eroding
Parliament's sovercignly and supre-
macy and bringing in some form of
presidential rule. I am glad that the
Prime Minister had stated at Chandi-
garh that whatever changes we would
make in the Constitution in the future
could not be done just like that by a
group of lawyers sitting somewhere or
a ‘handful of people sitling somewhere
thinking out some changes but had to
he put to the people and mandate
had to be taken from the people and
1 am glad that she has said that....
(Interruptions)

SHRI S, A SHAMIM (Srinagar): She
has denied the mandate,

SHRI INDRAJIT GUPTA: Leave it
to her to contradict who are you ad-
vocating for her? Let her make it
clear This is the Dariiament of India.
I am sure she will make it clear; she
is a forthright person. Whatever is in
their mind, they should tell us; this is
the Parliament of India. We want to
know again so that we may be reassur-
ed that the supremacy and the sovere-
ignty of Parliament in this country will
not be eroded. Secondly certain amend-
ments should be thought out carefully
and put before the people of this
country whose main purpose should
be the rvemaval of imnediments to
socio-economic changes which  will
take the country nearer the goal which
we all swear by. Thirdly, this should
not be done in a hole and corner way;
it should be put in the oven sunlight
and put before the people so that peo-
ple also may express their opinion on

chief censor has the last word.

Bio wore (wArk Tferw) : s
ey wEEw, Az F A wEAv
#r gfimfos gar & weafy & ofy-
Aoy F fAT N TeEEE-gETE @v
T &, & TsraNdT F0 & fag e
ToTE 1 7w & aaw fo & wewfr &
gtqamo 7 woa fa=re ywe F%,
& fafarm & 37 g w7d it 1 AT
F7AT § | gumw ¥ EfFagfr v
vt AT FEAE H A7 weH I@ ¥
femm & wET

arq wfawman § zeztfa S 9
a7 Fq F1 AW 1 oatfAw afefrafaay,
aifgs wRem AT geceiE afa-
fafaat =1 faa ad @4 & dvar 21
fogy a9 2w =7 grefw faafy a4y
a7rg g1 w4 fr 7o v mwAr = faw
fam g1 99 &1 @A G20 ZY W AT
For § TATHOR AFAN AT T VAT AT )
Fqn 75t faa &1 4%, #Hifs g
F9 Z1 737 91 M7 AT FITIA F1 G
4 1 qEwTT am A wrk drx 3dl 7
af 4r | faamdt aga 4@ wrd 4 W%
afzermit | A8 459 F | AT 917
HY-FTHTL TN AT 9T FH AGY
FTA G | I H AT A HATHASAAT
mreT AT wE AT, T R AACA FH &
fot aarA HATH 26 A T HAAFTAT
frafa %7 S@AT FT F OF 31T FEH
35T |

w\ I A gRA 7 7 waw faAr
2 site s ATt & o g A
ary saferal & faa® wr g6t faar &1
gr ¥y adr Tg v g fE sl
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i wify & fem A nw aT 4y maw
=1 a1 fzar & fv g oF 09 wwdAifas
#, Uw q1E0 Wy =ZzaaT ¥ AT 3
T ¥ A% TR HHE 1 qA £74 T Ao
aqr FLHY &1 wfafady I =19
T UF FAAGF FOH LA & FIGAT
T7F qE! ¥2w 337 | (smwaarw) foafy
ag & fr o wdwm FF FWar T
oz FEy O A gardag fa=i7-
ar77 Azt @Ay =rfao, f55 5 7w H
| HH, 97 A TG IR ATTAT 2TAA
F7 7 E A7 AT 97 T3 57 TR |
29 qg Mo A % g FmzT sagaE
oY MHTR AZT FIOKIT T 7 LI90F T,
afga nar g Z1m 2 fx a2 wodre
FT ATH T2AT F74 F {47 7271 414 &,
W OE AT gater w1 A 20 47w
4 5 41 wdm nx gfgmig =k 7
Az, feazazfeedr giv maafaza
T F1 RETHT AT AT 1 AT T2
A1 zE9r ofmAT Tz it & AW A
oAl ¥ 1 AT TFEEA FT OF I T OTH-
afax z = 7 T 2 w1as ar aafan
A 79 (eAT 977 Ao T A7 |

15.47 hrs.

[SHRI VasanT SaTHA in the Chair]

g4 oz A 1 f2m O 3w i oo
A IWA FT ) SAAA AT AAFA
ot AW 0T WA AT A TITHA
Fearan # \wa 73 ¥ oAz fas a7
Wi £ | AR 3T ST AT AT
qE A AL | AHA IT HI7 IHI
I 4 % 77 T A7 Gizordi 77 A
# W% 7w Ag TEIAwE 67 NS A
AEAF | F g I A0 59 97 IR
wRazwew o w2, afya 12
az gt ) a7 2 5 w9 77
avg & fary wwz fra
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o & whi ¥ faw mwErr ¥ ow
20 =T ST FOHIATET frar E
IAFT TEAA TA T 0F A Graw
aﬁ'raﬁﬁmﬁ | ZACI AT HrofTogTo
F1 f@Ar7gTr OF A7 & FfEA 2w AYE
ﬁiﬂm’fﬁﬂ%ﬁwﬁ%wﬁqmw
AATATN 920 A1 1 AT FT oqH A
FTH, TH AL qI T F g4 T A
FT AT TAT FT ITHT GTA AT4 77T |
TR § efew war wfewfas graar
AFFAFAE | BT 20 Tigz Trmg
H owdy g2AT TA T A7 AET F77 AT,
o7 FW 01 gEr =EA & R drrew
Tzl gm0 wfer wr A
Ay At wram & o ek H1 8 F gro
A IFT T AT T T T ogiT
famr gu7 afafrar a7f of 7, &=
T3 TT AT TEAFEHT FHIT AT X
7 396 17 qrAAr g 7 @@ o= o
TFARZ F FAT OV 27 97 F 0F g7 &1
aifaaz & qeat @i gfafy a0 1 w7
AT gEARINA v fravAr va fasa
TR ATET A/ 007 Ay ow=y
TTIIFY F( TEARZ9A 21 721 & o1 A
g TR

a7 741 A FF M F | nRTFdr ¥
AW 0T T R TTAT AT 2
721 & fr 39 niwdfas Zfasm ¥
FITT F1 A7 AFTATT Z1 7547 2 1 0F
afiIFgEAI M ATITH $RA AT ¥
pREE ER R AT ATk 37
T 75 I N W17 I (A0 1 77 A
FTAE AT qA T T F WL A7 AT T
7 3 fy 20 3o¥ fam wwr 5177 2 90w
oT UF T3RAZT AT WA TEA
FEAEAUIH AT A F A4 A1 34T
grer A @ 7AT & | WY A AL
Fr A7 & W7 wRAT FAC I,
sy 2, EFR 3EAT B oAA) A7



239 Motion of Thanks
on President's Address

[®10, #wm]
*T faar mar § &) waddY F A9 g%
HqORe MaeFTH R Iw @

wq g@ @ gir wnrew A awr
=@ § & fomw ofgi ot aew @
mowfawr s & 1 ow & ww
8 i 3w oF a7a 98 §q 97 gfwa,
falzarT gor Afwg A FAN 1 WA
gz & oY agd qET 27 AT ¥ I sqferi
FY AW A AR FANF wE T T
T ¥ FEA T N qTE  FEAr
we frm zufr @ & ¥aw s
F qt g A NF FTW § AT A
Fzamoir duT FT TE[ 47 FT.H g9 A,
Sz w9 femar y79 7 il & @w
wqTEl AT FT, AN T OHF FHC
T®T 9T IT 97 HET FIH IEMAT 4T
ot I FeRFavo %1 S § Haw
FO9 140037 1100 FUT F1T
TTRY WU AT JF FW T F7 OF OAT T
wwar s At § F AFATL 3000
FUT TE THEA WY AT AT 4000 TUET
a8 v WIE, WA A A e
#fes amzr Femaste o #1739
garar W7 FaF fAU wEr g7 FEAT
ag % 3% AL AWl g 1§ AEET
g v fo ¥ weware T wfe
Ew 9 & geRd 1 oW
9 ® AT FYEAT AT FdHAT
¥ g7 far

TATHA! & TEH Wi & AW A7
&, SAFAWA FgT AT @7 97 W AT
wgi o1 7 & @y @ N 9, g7
wig o fean{ vza ¢ @ WA T
feart qex § 1 wACAH ® oW AN ¥
arz o ¥ &1 avnawer @7 &, § qar
wrrar g o & € weet g fF awr
# gu awiee W I qETATT ¥ OFeY
g gar w1 w o wa fF e
Y W ag w O IV WA WG a3 o
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fadrdi @ w1 wTvg % g qur
qiavgIy qq7 ATHAAT FT ATAETT
ugt & wade 5|

% wgitry ¥ wrr f 1 wgrasy
Tt ad fagent ¥ wfdar wr ot &1
W M ®% SO g & dar g€ av
RIUG wMT F 4@ fqar @y wf
wifs 3w & adwmT w1 4l §
rEITE %7 § fow diw @i o
¥7 AGRT A WM A F ) Ux A
TET Figw 97T GETWA ¥ U
FUE w7 7y wE qQdY &y weerh
105 71 112 Zaqzrget ot & frasr
wy A 2% wav fear &, X fear
7 A1 3% F I f5g geere A
AT F7 I §FAT § | WA IR
0T F7 B 5 AT T FZA 4T FH
saTer 3AE OF A IW a1 faaie ey
Fr g 3 & @m0 wfEw s
oEerE w71 % fAn w3 Ez
ATT 97 Fi AF TAAT T A AT A
g AAW W I WAL | S ATEIT
AT 1 wEE FEAT IEAT g, fewA
% §ET FIAT A EAT FT HIT A7 Tl
qHE WETIE ATET W AATH
TAAT 21 AT 37 & {57 aqf 20 71w < 8,
a7 9 waw 0 AZF wiAr | g6 SR
9 W4l F gwi? fyae wg £ 37 w7
F29 F9 4T A4 T 12 & i womT
FOm 91 A4 &, AT T 7T
=gl & 74 TR 2 ) AT §9 w4 IAE
fa 1 fesfrsr &7 1 7 A7 A 43 qark
3T F ATE FEIT GETL wq gAY
oAt A wrwr &)

9% 9T g 7 I fawq arf, aw
oq UF YA FOAT @ T ) THY gWIT
G fweft, wnfrr ot gw woar wF A
g foed o A @ webww
oF ®T ¥ AT 1 A¥ gETd
O areTet # e @ A
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& @ Rfirelt o & o wR Ty
gr | i wonre A fom gwT g
UE A9 25 TTEZ SUTET HAT AT ANE
* & forg va ¥ o oF wod famra &
# wrge g fr 27 wrow wrowry ol g
U A T AT FFA & AT T AT
¥ Fwe ¥ 25 gfo saver o @ A9r
9% wAar % fza d @w w7 | foma mw
oF wIw o ARl a9 A |
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Y AT GETT QXA (Ffza7)
Famfa wgra. gy F afamenr
§ WTTT &7 A1z Fifz 3w £ 0F &T
wraar fadr 72 o fx aonfa v %
§z7 I § grmAsEm  feafa faw
FT GO FEA 25 IF 1975 &1 AT
4t 37 &1 Fwr @ ¥ oGraq ar
ogsAr 3zma ) HfEw WA #7160
AT FHAT 3T WEAT 97 FHRGA
g 7 1 Ty agew I g waw
# wryeE e (egfy 1 gz &1 A9
o W /% AE frar 2 s £ AT
I F AT AT A7 A7 TH @A |
FATE & Ha 5o M7 7w aa @ i fawd
FTT KT JF FE¢ AAT 2 | & mAAE
qEEAT FT O 1972 § W1 FATA
H wigs qvATT F0F g4 41 T
o1 fza@r A g W7 IR FA
#MT ¥ T IO WY ¥ HAA THAT
wEAT § | IN WG FUF T WA
N vige @ Al 41 IFE A
wraw # Fg7 97 i e A a4
7§ fady, widr gz Ad wf A AW
# wrfsm gt AT 9w wife £ ggard
& wear 1+ wfw g | 9 T W
X 73 U g fF JMi FT A gwL
R g 3w # wiiyw WA
7T oY IF FY gapErs I A W
TM W g€ s Saww
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TGN F F1 AT 14 A wifgw w10
R OARIA § dq F ax w7 faw ww )
T TUERE A H &% g | wqwt
F que § ot gury ey AT S
¥ a7 §A 7 HfFa 99§ @ 1@
gfir & A oft | FrEAEmE SEwEm
AN * e xv gfag St a€ ar
T AT 7 ag wvET F gy A zw
F AT OF WEH FATH 2 1 FAT q0TT
¥ GOAIT ¥ TEwfeq T A6
T oY form & 77 7 Prear 77 wwve
F FrT A@ET {97 oA weraTer
HEmm v &1 wifowar @y g 7
T A7 WATT AT A4 & A€ o7 THAT
gt ? g agw g fr zw faog &
FHI7 FTTT K G AL T ST AA0
Ifem o7 39 TEET F oA AqT
I WETAA § 34 (A w0 HE qE
aziar izl WoE A HOE
AT AifA F wEEAT 9T =TT |

1971 & A7/ & ax fadw o=
AT 377 a1 @Y 97 IF 3aq fata ow
¥ oY WA wEedi &1 A faer &
T A a7 &7 {247 W1 E ) FOREH
cAMEFTAME AW N E G AW
Tz W gzt 97 A4 § | wiuwTr e
ot wvr ¥ wigww Aviw A=
St & 7= & whaww Aofw @
FTaFaT A1 W FEC AL FT A4
% e ag w1 4 3% § | faw @
1971 ¥ 8 239 & fumr &7 s
AT AT 9T 9§ §AY FATL WIAAT
qEaii ¥ T9 319 3 OF HOE IHE
£t & fr fwar F8) qomfas af=at
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¥ HT7 90 A4Y &1 | 0T gA¥ faww
# ZHTY ACHAA TF 7T JAT 57 3007
‘qF 97 T FET 47
What I have said, is suaid in all
~sincerity and seriousness. Now, my
hon. friend, Shri Manoharan, asked me
. & direct question. He asked: “Will yvou
use it sparingly and not use it for
political purposes?” Again, 1T would
like to say that certainly it should be
our endeavour to use this very sparing-

ly and not for political purposes. I
-have made the point earlier also.

T GHIT FT AOAHT I-BF Fravar
HwT oo AEmA F 7 AT ZE
fatg g& F IAT ArAT T FEATT AAT
#Fam g

‘16 hrs.

qrg #1 Arg § 77 Fr TEAT AFAT
g fruifax a7z 7 zzeror a9 &
faw @ A/F™ FTERE AT TN
gq\ mEr d qAE H A7 77 WA
9@ WY AMr S AFAT 4T =EA
| TEm  wEEN OF AT H
wgrefzn wrea & o MwlgwrTn
F FIg 9ET W FIAM FT A ART
FF ¥ 1 I AW qHAE FTARE AN
HIT S=AT FT e A= & SfEw
fa<rag w1 ¥ Avr A1 17 417 Tg AW
# qFF FAETT B OEAM AT
faa far7 & | &7 W1 TR 23 wEF
g1 m9q dr Wiy #5193 faar
o f v qET TAEE AT 2 owEAA
w2 wfww Agmizgm womta &
dra gdg wgwm ¥ faig T
& gz &Y AT A0 AT 20 few
oY @ qET AT &7 AE4A T
gu & fagiz =z Y M7 oom Ay
&t I@ar g ) fw gdw wEew &
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gaata 51 wrafesTr 4 wf 3, wfwdw
X qEAT W1 9T 3 FY egweqr
&P sa 7 fagre & fqwon w1 fedft-
Fq, Frorge Ay fedrgw, anfar,
Alwar, afqerd #w wfege fos
qafa a7 11 g9 oz qfy am &
FIT9 ¥ T2 AT S | AT 23 FAT
afcare wfy aq a1 & szra & gwifas
A & 1 F md wwr # Y fawarfo
BUSAW & | 94 1962 & AATAL 7T
¥ Tz 7 Am gwifaw gw 9 T
A A1 7 wanfad gu ) 3T ¥ gTAw
F1 F1E oY g1 41 7oy 7% (727 qATETT
zrey 7 fawdT 20 & miw ¥ wnam
A gAY TEAFT T AFA FAT=AT
77 WA v A go S oo e
¥ F7EIT T OATA 07 | AN HA-
wosR I FIIUgT, AFATHL MEYT,
IJEIEY, WWHT 9w qFEA "7
Firzir & ga-fefrges ¥ FrammT,
FfFr, wqardrgs wiv FoAETaRE
ar| g AT "7 gweel Al A
az-fafm 1w 2 v F 9 o0
srigwr &1 dr w5A yAAA R 1 39 F
-9 AT ATET-T9F T £17 9T
T2 1 IAFTHT AT FT 1A
sAon wiAT JriEn o

wgrafze 7iemfa wzmg @ woA-
T (=afa 0 ardi & 9 @ =1 957
frar 2 1 afoe-zemfza avq7 @1 8,
39 %1 107 7€ FA gE F AT IN
FAm &1 7gg dr fmaAr ¥ &wA
IR X WM oAg A wgm fF oS
arifes senET F1 agT 8 9T WY
Fraq |1 ¥® gEr =ifzg o AR
o AT R 3ETRT A 514§,
HiFqez F1 IGTETN T 577 &, WA
giaifien searzA awlng ¢ SagTe
7 axad ¥ gy drw & oy war &
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¥aw gfe Senfea aegai & A1
b2t § sz fRarAt ¥ 51T 0F w97z
are g & urw fegra Ny wrar A
% gfear @ @z &, 39 &1 w4y
o wgar faan gz, fawAr o gz
faadr &, ag #1917 q¥ ggm faa1r 3,
AT g0 47F FiR 37127 AT 7977
@ qF ar T WX A AWT TR
3t &1 & 5z £ i Foarai wramda
agg faar wa 1 qTEIT R A A
frd @, o1 34 7 9 w4 qrg 77 Cpama
& zrar 3eorfzT wars A0 R faw vEr
21 Hazm B 2f7 sz awgwi
AT 3am zewrfry FAi—AT W
FAAAT # AAMAAT AT )

garifa w2, fazr7 ¥ ary wma
frAA-feafA- 2zt mesAa =94 771 2,

TA F AAAT ACAGE F F F R
qTTA F A5 FTAT AW T qTul
afawrr & Afes wzr Am wfag
R 7 G7AT 37 #, FeAHE 77 £, 3T
F Ara A 5 w0 #, aenafzat
¥ fazrd w2 fazrw faama
A & g T2ET7—AT THAAA 47
FY 30 7T F g Ao T ITF AT
FIE H g7aT 33 & RFTFEET 33
Frzay % arg frif 10 7vdm 9w
i gfezgi 7t wsd  TIMA HIT A9 FIS
T HAC AT AL IT T FT ArfeAr FATE
w5 | LAY FEOT FT ATH AH I AT
FH H FAr, AWAYT TA T ZAT ) TTA
2t 930 g% wrAE frafr § faEre
% mr-wy ey 31 foafy oz | A
aqz g ¥ fazrv & oAy T
# qegafeai ¥ 3124 & AarArz fay
& \qforar, gzvar, wmAge, TATAE
frar, vy 71 & Fam? gaars w7
Ffagi & zra frazzry oAl W
MW A weAi Fafzdr FEoEW
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afr wgiza, we #Y 92 37 F7 qTMG
e PF w3 frwrar wEd § agean
fa% & A= g3 Famm g997 F 799
AV Al A124, I FAT ¥ qE5 F04-
TAT 4, A% AT7o qle ATEY F AW
9, IR TEAT AVAL-FAT FTIT 82
T /AT Z0ET, TERT 7 A7 3 #,
fzazzre zZoav 771w zHT gwrT
A Ze WEAT f & vardia amg
FIFT UL | T2 TH TTIT FT wAET
7T 2 AT E AT A TEIT 9o
FHf aFE WAZ AT T2 E | AT FY
qATAT feafy # w71 Ar-grrgET
T AT gReT g W an, a4
34 T AT F2A1 9T 730 £ 5 37 yeqra
wrrrasfast w1 awza & frzr7 Ay
9fr &7 21 7% 2 FfeT 2977 A%
AT 24 ¥ FnirA, A
FFAT F1 @17 & £ AET FT

Tlo HiZe HIve Hawz frar qar 2

78 7% 717 97 7977971 % fr gardy

T B A T Aoz ® 737 7 Fra-

AF AT URAAT B ZR A% AR F7
F%3, AIrEE fafy § oca a1
jEm@m AR g Jifzr ) awdaa
qETT, AL §Y A4 TA IF17 F 9240
7521 1374 14 AT 1975 TR
Tei 97 A AT qIEER AIET R
Tifed THI R AW T TE 47
grogwAE fafy & arz g4 qoa
3 wq & T30 WO AL A ATT T TET
FfFa ©F 577 A1ALT 7 9fFR X 0%
T frar i AT 14 979 &1 AWTET
qaTE q1EF TAT F G TH OF Afed
w7 7gr ar ST g Y 7z T WY
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(= wrdvaT waE giaE]

WTATVITEY 7T WX T & A1

AT T 97 | A/ T Ao Ao
U MOT, FAIT WL KT weafy oA
T 1€ ) Az ¥ w4 AW T WTAWTE
forei ot % fagre & waa wat w1 e,
"o FHro =1 faar, O gto 1 femT
o wTe FTo #1 fowr, g § fom
afcfegfa & 7 & w2 a8 avar ) 9
QFTT FT FETANT TF Greawrra frafa
Hofem % v F7a &1 F smgm
fF 5@ za gx17 &1 afefegfy 1%
2w W & AT OHT FTHT H HIFTT AT
o\X g wAET w7 37 AT fang
w7 @ sqA 2ar wifge | @wmA-
wreig  frafy & o1 gur? Fmwafas
wfas<i 97 g5 orafeer smd
af % g9 gw? ®ifaw nfagre o1
g fFy o & 5a ¥ 377 AT fwe
¥ fasrT &7, FvErT fawre F9,
wrr § wfawre am 1 g199 foaq
F7fed |

s AFax 1y g | g,
GAMHA AT ATA FTT & A1 FATm
&t a7 F7a & afFw 59 aw am
nHTE 4, FATI ATA AF WA T
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SHRI M. V. KRISNNAPPA (Hos-
kote): Mr. Chairman, Sir, After 12
or 13 having spoken in this august
House, it is rather .difficult to speak
without repetition of what my friends
have said earlier. But, I would try
my best to see that there won't be
any repetition as far as possible.

Sir, I am one who had the privilege
of coming to the First Lok Babha ag a
young man and I continued in all the
Five Lok Sabha. It is only in the
Third Lok Sabha that after my elec-
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tion T had to come here and résign ahd
go back to join my State Cabinet.

The difference that I see between
the First and Second Lok Sabha and
the Fourth and Fifth Lok Sabha was
so glaring. If our friends today ac-
cuse the Government that emergency
has been brought in this country. 1
as a dispasionate observer in the last
nine years, sitting asa backbencher,
can say that it is the conduct/of the Op-
position which is mainly responsible
for this emergency. Not only here on
the floor of the House—this House is
the mother Parliament in India—but
elsewhere too whatever was done 1n
this Parliament was followed up else-
where—in other State Assemblies also.
Sir, a vivid picture comes to my mind
if the dais when Prime Minister
Nehru sat here and by his side
Maulana Abul Kalam Azad, Rafi
Ahmed Kidwai, Gobind Ballabh
Pant, all stalwarts sitting in
the Treasury Benches—not Shri
Samar Mukherjee but Shri Shyama
Prasad Mukherjeq sitting there and
people like Acharya Kripalani and
Acharya Ranga and others who had
some experience of the Parliamentary
life of this country and had some res-
pect for the dicency and docorum in
the House sitting on the other side of
the House. So, they respected. When
Nehru and Syama Prasad Mukherjee
fought they fought like lions. They
respected each other. It was a grand
sight for anyone to sit and observe
when Nehru and Syama Prasad Muk-
herjee differed from each other.

In the first and second Lok Sabha,
everything went on well. In that
period plans were formulated. A good
foundation was laid for development
of agriculture and industry in this
country and naturally the States also
followed it. But in the third Lok
Sabha unfortunately we got some ele-
ments who brought down the dignity
and reputation of this House. Sir, I
forgot to mentidn the name of Shri
Mavalankar. When Nehru used to sit
there he sat in the chair Mr. Mavalan.
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kar when he was sitting there never
allowed zero hour but afterwards be-
cause of the pressure of Opposition
an hour called zero hour was allowed
and zero hour took to zero. There
was S0 much chaos and no debate en-
ded without chaos. No conclusions
were arrived at. No subject was de-
cided. Everyday there was zero hour.
It looked as if zero hour was the
fundamental right of everyone who
wanted to practice democracy in this
country. This thing went on and na-
turally other Assemblies followed this
august Parliament. When elders star-
ted dancing and behaving like a mar-
ket place naturally the students in the
institutions also started behaving in
the same manner. There was no dis-
cipline in the country. There was no
order in the country. There was
chaos. There was mis-rule in the
university campuses. Properties were
destroyed. Bulbs were broken. This
is the only time after emergency that
I am seeing all the bulbs and domes
are intact near the beautiful Cubbon
park in Bangladore. Every year at the
beginning of the year there used to
be some strike and the first thing the
boys used to do was to break the bulbs
and the domes. It was not only con-
fined to Bangalore. It was so else-
where also. 1f that thing should have
been allowed, I am sure, our younger
generation would have been a set of
hippies and they would have no
moral and patriotism for the country.
1 liky to coin a worg to compare them
to what they would have been it those
conditions had continued in this coun-
try.

Sir, my friend says that the leaders
are in jail. I was also in jail for more
than a year and a half. We nmever
lamenteg or worried about because we
were fighting for the freedom of the
country. But thtse people lament.
They cry. Who is responsible for
their joti today? In eitber case Mr.
Morarji Desai or Jaya Prakash Nara-
¥an ji would have been in jail because
of the way they followed the blunder.
I¢ was either because of age or frus-

on President’'s Address

tration they appealed to the Army and
the Police to follow and disobey the
Govarnment.  Supposing the Army
and the Police had obeyed Shri
Morarji and Jaya Prakash ji  what
would have happened. From what
has happened in Bangladesh, we can
very easily conclude if Army or
Police would have disobeyed after
listening to Jaya Prakashji they wou'd
have first kept Jaya Prakashji him-
self in jail and Morarji in jail and
also all the Mlambers of Parliament in
jail. We have seen, when Army took
law into their own hands, how they
behaved in Bangladesh. If a similar
thing hag happenad here, most of our
leaders whom we respect and honour,
like Shri Jaya Prakash Narayan, Shri,
Morarji Desai and others, would have
been killed by the Army. Perhaps,
these leaders thought that if the Army
had Heeded their appeal, excepting
these leaders, they would have kept
otHers in jail. When Army mis-be-
haves and when they take law into
their hands, they woulq kill all the
politicians or they would keep all the
politicians in jail. At least, wee should
be thankful that leaders like Shri
Jayaprakash Narayan and Shri Morar-
ji Desui are alive today, from whom
we, as young men, got inspiration and
fought for the freedom of the coun-
try. 1 the Army had been persuaded
by these leaders to disobey the orders,
they would have killed these two
leaders first and they would have kept
all of us in jail. We have seen what
happened in Bangladesh. T am sure,
if the events in Bangladesh had hap-
pened a little earlier, Shri Jayapra-
kash Narayan would not have appeal-
ed to the Army and the Police, He
would have left them alone and he
would have appealed to the others.

If these leaders are in jail today,
it is on account of their own fault.
In their frustration, they blunc?lzrec?
and showed hatred towards Shrimati
Indira Gandhi. Leaders of such &
stature, with their age and experiencd,
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should not have done that. Can a
civilised nation tolerate leaders like
Bhri Jayaprakash Narayan and Shri
Morarji Desai appealing to the Army
to disobey the orders? Of course,
they are great Jeaders. They can lead
ag well as mislead the country. The
whole country would have followed
them and the whole Army would have
followed them. What would have
been the fate of this country, Sir?
Therefore, the Emergency had been
imposed. But for this, most of these
leaders would have been nowhere;
they would have been in heaven. We
should be thankful for this. Emer-
gency has brought about a sense of
discipline. It has contributed to in-
crease in production, both in the farms
and factories. Shrimati Indira Gandhi
has been able to instil in the minds
of the workers, both in the farms and
factories, a feeling that there is no
more exploitation. The workers both
in the farms and factories should have
a feeling that there would not be any
exploitation. The fruit of their hard
1sbour will go to them, This is hap-
pending in Japan; this is happening in
Germany; production is going up in
those countries. Thig guarantee that
there would not be any exploitation
has been given by no less a leader
than Shrimati Indira Gandhi. That
is why, production is going up.

. Now, because of this Emergency,
was there any loss of life. Was there
.a drop of blood? Is it not a blood-
.less Emergency? 1f the Emergency
had not been imposed, there would
.Jhave been hundreds of firings, which
has been an annual feature in the pre-
Emergency days. Eearlier, these lea-
ders were mis-leading the students, the
railway employees and the factory
workers. As a result of this, there
used to be clashes between the Police
and the students and between the
Police and the workers. Let me ask,
how rghny people died the year before
{ast? Hondreds of people died in the
tlashes. Now, there is no firing and
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there has not been a mingle case of
death.

1852 hrs.
(MR. SpEAkEr in the Chair)

Emergency is like a rod which our
founding fathers kept in the Consti‘u-
tion. Spare the rod, spoil the child,
is the proverb. If we had spread
this rod, if we had not imposed it,
the child would have been spoiled.
That is why, Shrimati Indira Gandhi
imposed this Emergency and not to
save her from the judgement of the
High Court., Some people have bLeen
saying this, day in and day out. But,
they did mot care for the absolute stay
given by the Supreme Court. They
indulged in a campaign of hatred
against the Prime Minister. They
wanted to say anything that occurred
to them. They were led by Jaya-
prakash. Who were they? Since you
have rung the bell, I will just finish.
They organised a morcha to Parlia-
ment. A big morcha was organised.
It was led bv Jayaprakash Narayan.
What was that morcha meant for? To
root put out corruption. As against
that, who were the people with Jaya-
prakashji? Highly corrupt people re-
jected by society. This reminds me.
of a story. A jadoowalla came to the
tehsil headquarters. He wanled to
show magic to the villagers. The
Bank Manager was there, the Co-
operative Bank President was there,
the Taluka Samiti President was
there. They all sat on the front row
and al] others behind them. First the
jadoowalla swallowed a ball and took
it out: then he swallowed an egg and
took it out. Then he said he would
swallow  something bigger. lie
said he was not sure whether
it would come out not; ‘so 1 am
taking a risk' There was a
gypsy lay lady standing in
the audience. Bhe came forward
suddenly and to the jadoowalla.

gt @ %W ow@ g 7

‘Whom, are you showing this swallow-
ing business? Who are the people
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sitting in front of you? The Bank
manager swallowed the whole Bank,
the other follow the Co-operative
Bank President has swallowed half
the bank, only the other half remains’.
I do not want to be indecent or un-
parliamentary I do not want to men-
tion names on the floor of this House.
But that day the people who came
with Jayaprakash Narayan were peo-
ple who had swallowed hal? ot Orissa,
who had swallowed the Punjab Natio-
nal Bank, people who were highly
eorrupt and rejected by the people.
It is these fascist forces that have
brought about the emergency. I
thank Shrimati Indira Gandhi for
having brought in the emergency and
brought about discipline in the coun-
try. 1 thank the President for his
Address.

ot Ty O TEEE): s
wgrw, Tama Wi ¥ gfeEra #
197576 ® W UF WEgeEqw
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foerar 9T g H WA WIRIEA
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T W W ¥ g gfe ¥
¥ ¥ o R =W §m O g
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SHRI ISMAIL HOSSAIN KHAN
(Barpeta): Mr. Speaker, Sir, I would
like to say a few words on the Pre-
sidents Address. The oiavamstensces
under which emergency was imposed
in our country are not yn wn to
anybody. The situation in the country
Wwag ut such a critical stage that there
was no alternative. Iverywhere there
was chaos and anarchy, because of
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which the President was compelled to
declare an emergency ang take the
‘administration in hand. This emer-
‘gency hag brought about punctuality
and discipline in every sphere of
national activity, This step was neces-
sary in order to save the country from
the economic and political crisis.

In India, there ig communal and
social harmony but some communal
organisations in our country do not
want peace and tranquility lo pre.
vail. They always try to disturb the
peace and tranquility of our society
by their unholy organisations and
motive. They do not want {o live in
peace. It hag been found on several
occasions that they bring about chaos
and anarchy, as a result of which
some innocent people are harassed,
properties are destroyed and the
Government also is harassed in seve-
ral ways. These organisations should be
totally banned and their members
should be punished according to law.
Their activities should be strictly
watched. So that they cannot join
any other party to contaminate the
atmosphere of that party too. This
emergency should continue for a long-
er period to root out some social,
politica] and economic evils which try
to paralyse the Government. Hoarders,
black-marketeers and tax evaders
should be seriously dealt with and the
normal life of the people and the
general administration of the country
should be improved. These hoarders
and black marketeers are the root
cause of economic crisis of our country.
In no circumstances they should be
given indulgence. No mercy should be
shown to them gnd no apology should
be shown to the economic offenders.

There is no hoarder in Assam now
with the result that food prices have
come down to a considerable extent.

Ouy agriculturists are very poor.
This clags is entrusted with the res-
poniibility of feeding 55 crores of
‘people, Govt, should give topmost
‘priority  to  agriculture. The agri-
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culturists should be properly treated
and they should be given better
treatment in respect of economic
activity, In thig 20-Point Programme
if proper attention is given to the
landless poor cultivators they will be
benefited.

In this 20-Point Programme every
member should be directly jnvolved
and take initiative for the implementa-
tion of his Programme, If the members
deliver lectures only, then nothing is
going tgo achieve, They should actively
involve themselves in this. At last I
cannot give any quotation from any
writer or from any paper but I ean
dare say that this emergency has
brought tremendous effect upon the
social, political and economic life
of our people. This is what we
gathered, from the pepple in
different nooks and corners vof the
country. So, this emergency should be
continued till the normal situation
comes.

This Bangladesh problem js a great
burden on Assam and Bengal. They
have to suffer whenever there is an¥
communal unrest in Bangladesh. In
1972, we had to feed lakhs of people
for several months and because of
that the economic position of Assam
was worsened. So, we should do
something in that respect also,

With these words, I thank you for
giving me the opportunity to speak.

SHRI GIRIDHAR GOMANGO (Ko-
raput): I support the Motion, because
in the President’s Address, we have
found a new item mentioned, relating
to financial administration. Sir, plan-
ning is necessary for the progress of
the country. Finance is allocated; but
to implement the Plans and the pro-
grammes, it is necessary to ensure
efficiency as also the cooperation of
the people and of the administrator. At
the rural level, it is very difficult for
the Government of India or the
State Government to implement may
programme, because the executive
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officerg there are not equipped for it
and becpuse there is still 3 system of
ladder in the administration. Unless
we associate people in the project
areas and make them cooperate with
the Centre or the State, execution of
the programmes will syffer.

The 20-Point Programme is a mile-
stone in the progress, especially of the
weaker sections and the backward
areas, and it will help the power
sections, directly or indirectly sooner
or later. In the President’s Address
there is mention only of the poorer
sections in broader sense includ-
ing .tha scheduled -castes and
tribes. I come from Orissa, which
is a backward State. There are
some points which I would like to
place before you, about the admini-
strative machinery in the block and
the district levels. We are now think-
ing about the constitution of commit-
tees gt the district level and to the in-
clusion of MUL.As and MPs in
such committees. This is men-
tioned in the Plan; but at pre-
gsent, in the panchayat samitis, the
Chairman is more responsible and
- powerful than the MLA or the MP
because the former has got adminis-
trative responsibility, whereas we do
not have it. The officers in the block,
district or State level will no doubt
keep the word. But it is to be seen
whether our views as members of the
committees—as the views of the re-
presentatives of the people, and as
responsible persons of the area—are
ascertained properly and what action
they take in regard to the grievances
indicateq by us. The Orissa Govern-
ment has taken measures of land re-
form. There were gome lacunae in the
land reform measures., They have
now been removed. They were
talking, on the one hand, of giving a
high priority to share-cropping, and
on the other, they were siressing the
jmportance of implementing land re-
forms. The problem aboyt Orissa,
particularly southern Orissa which I
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represent, is this. The share-cropping
movement there took place in  1955.
There is no written evidence to jndi-
cate that there is share-cropping in
southern Orissa; buf people keep on
telling, in all the districts, that share-
cropping still exists, Well and good.
But large number of landlords have
transferred land in the name of share-
cropping, through benami transactions.
I would request the Government of
India to instruct the Government of
Orissa to reconsider the land reforms
now being implemented in that State,

In the Home Ministry which ig in
charge of backward people called
meeting of New Delhi to consider the
time-tound implementation of the
plans and programmes meant for the
backward areas, and it has been agreed
in principle that if there is any neces-
sity, mention wil] be made; in ‘the
concerned Act regarding transfer of
land, excise policy, forest policy etc.
Some States have already abolished
liquor shops in the tribal areas. This
should be followed in all the States.
The exploration of the tribals should
be checked, and revenue should be
ng consideration in this respect. Unless
this is done, proper development
cannot be achieved in these areas.

The principle of single line admini-
stration has been- adopted by the
Centre in regard to the implementa-
tion of the plans and programmes re-
lating to the backward and tribal
areas. Thig has been followed by
some States, and in some dist-
ricts in Orissa also. Unless this is
followed in all the places, will be very
difficult to achieve the goal gs, without
it, there will not be quick decision
and quick implementation at the pro-
ject level.

I congratulate the Government of
India and the Government of Orissa
and also the other concerned States
on the agreement reached on the
Godavari river waters dispute. - The
Godavari flows through my district
and T hope that this agreement.will
facilitate the implementation of - .the
project in my district and ether
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districts. However, there are also other
small rivers in the State in respect of
which such, agreement is necessary.
Money has already been allocated in the
Fifth Plan for some projects, and it
is doubtful whether they can be im-
plemented unlesg there is agreement
in respect of these smaller rivers,

It hag now been decided that land
ceiling will be according to the irriga-
tion facility available in the area. In
my constituency there is a small pro-
ject costing nesrly Rs. 6 crores. If
proper irrigation facilities are made
available there, according to the prio-
rity that wla are now giving to the
development of tribal ang backward
areas, the ceiling will become 10 acres
insteag of 30 acres, and thus release
more land for distribution among the
landless. In my district of Koraput we
will be able to get about one lakh acres
surplus, for distribution among the
weaker sections.

Till now we were concentrating on
the distribution of surplus waste land.
We have to turn to distribution of
surplus wet land among the weaker
sections to enable them to earn a
living. It is not a question whether
they will produce food crops for others;
they will produce food crops for
themselves.

The priority which the Government
of Indla or the State Government or
the Planning Commission wents to
give, should be given to those people
who have been deprived of their
land.

1 come from a plains area. One
cannot say that the land in the hill
areg js not good. There are good land;
there, This is the experience of those
who ‘are culivating some landg there.
But if the Government is trying lo
provide land to the landless people, it
is my request that the Land Reforms
Act should be implemented and the
administrative measureg which are
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necessary for its implementation
should be adopted quickly.

MR. SPEAKER: Mr. M. C. Daga

qt WA WA WM (9T)
SETE WEYET, A &1 AT I w40 |
A ¥ AgTY 9T wreqr @w{ Ag A
I AR | FIE WY O AW F Ay
faezr @ avdt & sa g g FH T
* feard | qg KATET T ST AT
¥ WP WTAT WE ¥A F | AW
Fag 99 foar fF feg S agar
21 39 % fom o7 wegT wuw
FETAT AT qYT IH W OFE aid Ty
w1 Afew i e qF wew
W R § fav ¥ v w@ gw
FEAT TSN F oW )

a9 ¥ ag awr gE Afw g
f& @are & @7 oOor &7 A v
g 39T gErar s 1 AfEw @ETS
U WO FTH ATT FTESTH K ARG
HEff qg T2y o7 fF 94 o av
q9T GaT ET WA |

17.33 hrs.

[SHRI ISHAQUE SAMBHALT in the Chair]

#Foma § AgIUT ¥ A"l
¥ FEW  [EAT § A TN
& Y AgITE AEIT A A FA
TaT {5 S aig § @y I T
ofiEeaT Y&t § fow & wwedr
2,400 %o § IX F A F TH
fear 9@ 1 = Twi o e,
waterr A fem, afweare 3 faar
/Y7 Tga ¥ TSt ¥ FA awd faw
F & qRgT @ § Wiw A T0T
Uzl & §8 §I I§ F W FE
# ot was fawiw qg wIEH
wan a1, "z & @ 79 £ gz £
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(s g7 w72 ®mr)

g 1 ¥fFx WOy WA WA
TP AT TAAT AN FIA IIAY
fr corffeseNam g ag
¥ W Y ¥ AGAT E 1 IEA
“af 7" WY aforar & # ¢ _

“A worker means a person who
earns his livelihood through any pro-

fession; calling or trade...... !

¥ W um 4T g wifs 3d larerg
500 ¥o & 1 WIC I WrEHY 500 To
FAR  FET AWM WX FE FH
FTAT I IT W I FX ¥ AF FY
fear + & w=€ gT qAr w7 WH
T, WYX W godTAw fwar,
ey TR %ar fvar fF amad &
WY Al sfer Y T 9w F 9
w@y w g gy, wex anrfew @,
#ro #fro, Mrex wiAHEw

warafy 9T, 9T 50 FAT wIH
gt el A aw A g
W @l wF ¥ qex v & af, .
(sqwwiy ) Fo 2 W 7Z TEAWA
% wamfr o, ¥ wgar amgar §
fe ot & X Tt N o=
qEaTar § | AT ag K g fF A
fet & o e WY gaufes ot
&, - e A QKT 7 AE wT
& wmgft AR wqafas Sl o
¥ 97w 20 FATTFY FOOT, AT AF TEAET
g | wef ¥ ger ¥ wa Afag

w7 fomr 8

“Notwithstanding anything con-
tained in any other law ?for the
time being in force or in any con-

tract or other instrument having

force by virtue of any such law, and
save as otherwise expressly provided

in thig Act every debt ,f a worker

who holds immovable property the
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market value of which does not
exceed twenty thousand rupees, and
every debt of any other debtor, out-
standing on the appointed day, in.
cluding the amount of interest, if
any, payable by a debtor shall be
deemed to be wholly discharged;”

a uF aadT gur WX 18 AT A
T A IW 9T KA 4T IF W qAH
% fear | ag & sz 93 @ g
I w7 o ) mmadt 450 mom
wfar & oW & “ad Y
Hedwm & s g, wwiwg @ &t
% famr sre Wi 18 ATe w9y T
ot Ars w7 foar mar 1 wgreesy
qLHTT ¥ qg 17 T favqr | gawr
afefwibe = 3w 1 oF ox 9
R ug e T fY faar § fe ag
afefmdz % fr ag e & a1 AdY
Ficadisgm g

“For the purposes of this section,
a person claiming to be a debtor
shall unless to the contrary is pre-
sumed, be presumed by the Autho-
rised Officer to be a debtor if he
produces a certificate from any
Talathi, police patil, sarpanch or
any person specified by the State
Government...."

A BT GIAT, WA FT g4 FAT
f& ag ®9aTT & WX 9g HrETw g,
TawT 49w ag) frar o w¥ et
FE orF AT F 1 ¥ fgeww &
g ®WA & fear mar g &
aaat  wgar § fe o Eferdwm
T W7 qE AAAT 977 W7 JAGT
qg waax g av f& atgF @ -
q GET  wRET , W A
s & a1 ¥l &, T s
qfreaaee AT §, O w97 ¥
g & st Afe fwr arg?
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o gaw fag go fear arar @Y
¥ gxa ¥ Iw4T wAdT wXaT | AfHT
a1 weaf ¥ wgar @ A IEN 90
foelt w7 ST fr @z §, wdt & T ZE@d
H § o v Ioif S eIR ®
fag wv wg7 § 5 gfem Oodaw
W TF FT qEQ § IN qielwwe
# fovr ox o geardy, sWw wifz
N fra N 7 NS § g7
Aerd o wwdt & 1 wF av g
o @ ¥ w0 IR Y wfyaedt
wigrar § gasr arq aEf  aF¥m?
fer & g 7 AT fredt et g
£ Sa g iwi o gfaw g3
A @A W wE ¥ oqE war
Y g€ F1E F WET TF W) TG0
fag o= warg T w1 wAT AT
IuA w7 far & o awT g, v A
W & .qAT & (wwwwty ) &
zasr wrE qgr wfasrd w79 Tgl
oA E | U8 wIIe qarfew gy o
g FIA WG HIHIT FT § W
wvar. g gfew & afeg g7 e
& e a w0 T A ag
FEr o7 ? T IG4 4g wgr 97 fF
gwfm:ﬁ-{aﬂ g "
TR .

st wwawt (Fadt ) g
FAC AT A QA gAC AW F7 IAA
agw & foar ¢

o} W W TOM . IaH! GIE
FTdar qA A, oF daT WY A QY W@
o FRWHREWR AL =
A WA RA A QG AT $Z W& T
FN arawcRE AT I

ife smgmal & 20
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wefy wRw : mT A W@y
Tead § Ak ofw § 1 W oW
T ¥ agas foned a7 W@ E?

q1 T wA W zEfen A
g ¥g1 & B oY fiw qEr s
T & gad v & qfew £ aw
wEr wf & 1 Iwar wwm ag 9t %
B2 B FWHFT & T ¥ AW
ferr st & A A Y
T AT E | F @ A ¥ oAk
ot suTET wEw AT ATEgAT E 1 Afww
for & wra arai #7 G & ST
1T AT AT FF IAH wifRA T
F 1 9 oRA ded § ol fagR
W T W 99 fre o g &
I HIS F FAEEAr g wY AIR
¥ A WY | IAR! a¥AT AT H
X | ITH AT 2} X & feard
F FAT | TF F T K FA!
qga § W 57w AT & faerd
T wgy ¥ ag Aw g d o
WY At TS gEIE ¥ of § o
ared & qrad GTAN TH Fior w Y TEww
qEAT O | WTIRT I WY A@AT
waifge f& 71 =g & & foag
Fgr I & wredy ®8 ¥ @ @
TFAr 2, IERY FIE F 97 FT RqRX
g FT aFar § | Avearay o ¥
safasier fard & 1 A7 WY v
Y s dnd gz 2 & que Al @
AT g, A AgT AN AT

galafa  wAAQ : AGET GKT
s mrg ) A AT § wa
FL 1

st A® w ¥ o § wgAr
LG SR

Wt xed femic qr  (¥T)
wAYEER F1 @9F AT AT A qH
w7 faar 1
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ot AW 4T AT AL AT
Farorr o & TRy & {5 B2 WY
i § oot swaml & o
TN qren & WYY A & wT &
TR W AN A s TT g Ad
wF wd §fF aw W wew
gt #§ e w® owEeEl ®

TR dA e | IE § ) I Jaw
T 1 SEwr wEedfa Tdal &
sfa & & swEA w1 wfge &
g wlEt 7 gELTHT & SWarE
] | IR dg § WG FEA
G | THFT WEETHIT § E Y,
JER GG ANC | WA I9E X
T g FTEWN § IR | wiwwar
&g FT T E

mwﬁt{mﬁi—cﬂm
SICETT ¥, AT 9T 5 FATC ATGA
®Y 7T F7 faardy aar fear wr
21 3w FA ¥ wifaw ¥ 3w
| QETER,  IHa-5A7, 479 Fowiww
ot #z ow ixw T faar &0
g1 5 gare qagdt & fau owwaray
#wr g ? 3w 6 Wl ¥
5 AT AAGI FT ATF 9T G f7ar
g AT g9 TF FIFHIT IA FIEE
AT AT E 1 WEHICA 103
fas fadi at & faar &, for #t
a% wgar wfgy, faad e amal
Ot w1 owrer @ wr 30 A
strdar @ i e g 4t § awady
¥ FEw Ford WX I HAWEd w0
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wra ¥% ¥ fae fwawt oY 4ot @e
T Y wrargEay § o oy w2
HTHTC A FH GF K WgT [0 awaAr
faar 2 1 o ggifenr o Shedt
ww ¥ww agt 43 g0 & Wi oy A
g7 @& s oy fowr adf Wy
a g o At whed w owdd
7z fead @2 &Y avr § fr aiy gane
Aagl B AFL ©F fzgr war § AT
FE g gy A & 3% w™
93 oA &Y wE sqweqr wff 2t

FIRIT ¥ difer &[T F are ¥
Wt Srtg-wng wafeat garg § SR
7 w7 ey wredY §, Foaat o d
aAT & 1 sdrdr g e ot &
ar ¢ Fgr & fx fom whg At

Y e A AT
#a gy ? e fead g
g I g @M ¥ ag wrEer
wrgar g fw womr 7 g8 foad
wwedk ary § faad adw 37 At
F am § 9 gz FreA af T §
qir s A feeeit & wa g ?

qIF A FINT qAT T qW
agr ¥ Fgr & 5 gei-aind ¥
TOST BT g2 F1 A7 ANNET FYT AR
wedrr g7 % wEAr Ama § T
g7 v T FAA ¥ gIAT AT
arfer fod w48 § Wi faght
IR fear o faar gar ¢ wie et
il R E RE '
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WX red qTHT w15t 3 Wk
et &Y sava wff Faarer € 1 war €
qet agfr aff fev awft &, foma
M Ay g o wier A WY EE
T 7t orf gar wear fawraar
wfge AR F97 T qrawE AWM
w3 /gy

B gwrgdl ¥ Niwday w1 9y
X & &fFx wiwr 7 fafewr Y
xR & Jama afafrar r s
AN wrorE 1 swagdfs aoec
¥ Awrifas  Feawdi N waId
w7 & forg war 3w fean & 1w
gy wrg fa¥=itveor & sz &)
w7 fwar o w21 &, *4Gife $9 @
T AT WX AT F @Ar qrgA
£ Tz At ¥ dE@di & T
afi zC & 1 zEWQ ¥Q wgar
? fy A iw v wurefosrn, gEmA
a7 cafafgrs wAfzgi, w1 wfey
frgqr @

TIidE ¥ oF FET AT gg
%1 3 fF 39% a2 78 Fifiww &
frr &1 gt gy oms dtao, 7%-
gt fygawi #1. fam §1 w54
war g fagar &, fased, fassy
AL, A FT FGIOT FT IqTAA
T fear wqr 1 qg UF F4T TOEAT
| omar 0 W A owE gur
A ¥ & WA &7 g AU
7 Ia s aradt w7 F= FET
wrfgr 1 gw AT ¥ qrw w1 g
a1 TImT AgY & gW AwrEd Ag0
®FE 79 At s fer et gw
WAL Fr AW, TW A AH A
Tfg 1 ot A WY Wiy @EEr
XX & AT AN F araA Arzd @A
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argh § wa a5 37 & A wars-
qe ot fadw Ao, o aw
B otk AfY ;g FPAT G UT W
oreft € ary Wt gwg ey
#T FEFT F AL, wEATd X e
R F AT g § ummer, gw
A TN AT AN AT [EATE ) W
#q Ami & wod fagrat sCwm
& & 0% ¥ vl faest gt wifgw )
TH T0T &t W wEAEwar g 5 g
* a7 wiowifi & oweefafey
g1 T4% FA & A€ 9 I
&1 SIRA &7 AT g1 IT R fEReT
AL |

=t Ao W NEH (IF7RER) -
qaafy w2, T TTEE-SETE 9%
Tt & 2Ya oF Tre 9T AT a0
# faqa =¥ o fagr sr @r ¢
fadidt o7 & o Aeg A1 §, I W
sz 3 fr momee feafer Toe
ar € § Wz wfer ¥ 3w &
T TEAT AW & Awdw * e F o
2 wmHa D WA e
szfa & faod aw 1 0% wew-
qu g &1 faewi S g€ w7,
g7 gy frard & sfa = g,
w1z ¥ faafadi & «Y g, owaa &
oF yIfrAs wEwEwar g1 4™
7z 97 98 qgar & fe fag ang @&
aw & wrorasr  feafa g wy
39 ga7 #7771 H1§ I F G wgraTOr
frafg g1 1 m€ @ fom & S
Fr 7ar & foe &) T0 wamTer A
FT AT X7 AEAEF ZT I 7 TG
grasE  feafq sa7 anp &7 0€,
TgEr WY T@AT AT HEAWE §
el wor aw ¥ wamy ¥ faw
g4 g Faq A a1 fafa @t 39 €
srr M7 Fom gm0 dar @
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[ ate, wiTo E'ﬁ].

#qrurt Farin e o e
qa ¥ qomn fv 99 guw ¥
fatnit  wiwmt  oiferddY oafa s
T T

Q% sTAR wTe o fa T A,
eifgee  wifgear |

- ot dflo Wt waw . wrfae
ufeami, wmea ¥ favare 7 vEw
et wfeat, fram sy wYeafagm
& fazg gl «T AT FT I ATE FT
fady T SEd 9 fo fag &
JAdE w1 @AW qar g oy | agl
9T g9 8w & w9 #7 g faamar
agar g o aafamin afefr 3
WA WTREA AT g2 § IO
fear ot 3@y 7 fRaifss  fauawi
B MR OCAFTHT IAF Hg H wwEr
-war w3 & wfegi # g qE few
& 3% gww wrac o wrg 2 @
Y A F W EET § ¥ et A
g€t gTwal ®Y w1 wyrHa A0 &1
Wiz A% faig w1 gwy fzan f
gt v 7 ger wifen ?

FMGIPND—L~1813 LS—28-1-76—978.

JANUARY §6,,1976 Bhsinesy  Advisory

Committee.

warefe aw | wwe e
o1, W9 oww W, ey Wy widr
5s: i

17.56 hrs.

BUSINESS ADVISORY COMMITTEE.
FIFTYSEVENTH REPORT

THE MINISTER OF WORKS AND

HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHU RAMA.-
1AH): Sir, 1 beg to present the Fifty

seventh Report of the Business Ad-

visory Committee,

1 would like to add that as matters.
stand, l4th January hag been listed as
a public holiday because of Mohurram,

Some Muslim friends have pointed out

that Mohurram really falls on the 13th,
Sn, this matter was discussed in the

Business Advisory Committee and
they have agreed that we should have
a holiday on the 13th also in addition

to 14th. The hon. Speaker has also-
agreed to this. So, we shall have a
holiday on the 13th also in addition
to 1ldth.

17.58 hrs,

The Lok Sabha then adjourned’
till Eleven of the Clock on January:
7, 1976/Pausa 17, 1897 (Saka).



